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The question was proposed

SHRI  VISWANATHA MENON
(Kerala) : Sir, I oppose the Bill at the
introduction stage.

MR. CHAIRMAN : The question is :

"That leave be granted to introduce a Bill
to provide for the extension of the duration
of the Legislative Assembly of the State of
Kerala and to amend the Kerala Legislative
Assembly (Extension of Duration) Act,
1975."

The motion was adopted.

DR. V.A. SEYID MUHAMMAD : Sir, I
introduce the Bill.

THE BUDGET (GENERAL) 1976-77—
General Discussion

SHRI S.G. SARDESAI (Mabharashtra) :
Mr. Chairman, Sir, the Budget presented this
year is a Budget with a difference. For one
thing, the Finance Minister has received
more bouquets than brickbats from various
quarters. This is not a very usual thing in our
country. This is something which has not
happened for a very iong time indeed. 1 do
not grudge him the satisfaction, the
happiness which he must have derived from
this development. In fact, it can also be
stated that the Budget presented to us this
year is something like a rabbit produced out
of the hat, something which, on the face of it,
appears to be astounding, something which
has been tremendously praised by Mr.
Palkhivala only yesterday and which, at the
same time, has given a certain amount of
relief to the common man also. It is
something new, something puzzling. That is
the kind of Budget which has been placed
before us this year.

I can understand the feelings of the com-
mon man and certain kinds of features which
are there in the Budget about which I would
like to say that they are really good. There is
no question of denying- that they are really
good. For instance, the tradition in our
country has always been that the very
approach of the Budget creates a sort of
nightmare for the people. As the Budget day
draws near, all sorts of consumer goods
appear to vanish from the market, all sorts of
prices begin to rise and, after the Budget,
usually there is a greater rise
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in prices of consumer goods. That has not

happened this year.

Prices have not come down as reported
only the last two or three days ago but, in
any case, they have not risen and that is
something for which the people naturally
feel thankful. Apart from the reactions of the
common people, there is another thing.

Mr. Deputy Chairman in the Chair. The
excise duties which have risen by hundreds
and hundreds of crores during a long period
are something like the Kama-dhenu of the
Government, and this Kama-dhenu has not
been milched this time. There is no rise in
excise duties and that is the main reason why
there is no general rise in the prices of
consumer goods.

There is another thing also. The total
increase in the taxes this time is only Rs. 58
crores. This is something different from what
we are normally accustomed to. There is yet
another feature which has been very much
appreciated in the other House also, namely,
the very weighty increase in the
appropriation for this year's Plan. In fact, in
the very opening paragraph of the Finance
Minister's speech lie hastened to tell us that
the increase is 31 per cent, that it is higher
than that of any other preceding time for any
given year and that the increased amount
also is something like Rs. 1,700 crores. So,
these are the immediate aspects of the Budget
which strike the reader and the immediate
aspects which have had a certain immediate
impact on the common people also. It is
good that these things are there and that,
therefore, there is a certain amount of relief
among the people as a result of this Budget.

But I should like to go further because,
when the Finance Minister attempts—he has
done so in this Budget—to give something to
everybody—at any rate, he creates an
impression that he has given something to
everybody without taking much from
anybody. Naturally the question arises. How
is this done? What are the means, what are
the reserves? And that is the reason why, I
think, unlike on previous occasions, the
reactions to this Budget during the last eight
or nine days after it was presented to the Lok
Sabha. About eight days have passed since
then and we notice, even from the
newspapers that in the reactions and
comments as they appeared
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[Shri S. G. Sardesai] on the first day,
second day, third day, fourth day and fifth
day there is a gradual change. There is a
gradual change in the reactions and the
comments on the Budget during the course of
the last one week because, as 1 said,
everybody has put the question : How has
this thing happened? And the longer the time
passes since the presentation of this Budget,
the greater the criticism, the greater the
doubts, the greater the questions which are
being raised. Even in the Lok Sabha,
compared to the speeches delivered on the
first day when the Budget discussions started,
the speeches delivered yesterday, even by
Congress people, were far more sharp. In the
course of these 8 or 9 days lots of questions
and doubts have been raised and what they
are I want you to understand.

The first and the most-important question
that has been raised is : Does this Budget
sacrifice or, at any rate, seriously compro-
mise with the long term objectives, long-
term policies of planning in India for the
sake of certain immediate and temporary
gains? This is a very important question
because even if some temporary gains are
secured. If they are at the cost of our long-
term objectives and long-term policies, then
such gains are only temporary, shortlived
and the good that such a Budget might do
now is undone by the harm that it does later
on. This question has been raised and in this
respect, other questions also follow, namely :

1. Does this Budget really  strengthen
the self-reliance of our economy?
.2, Does it seriously reduce the economic
disparities in the country?

3. Does it attack the economic power of
the monopoly houses in India? And lastly, is
the question which the Finance Minister
himself considers to be a very strong point of
the Budget, with which I am going to deal
when I come to that, namely: Does it really
provide for greater savings and greater
investment within the framework of price
stability? In fact, the most important
argument in favour of this Budget, as was
placed before the Lok Sabha by the Finance
Minister, was precisely this :

I want this Budget to be judged from this
criterion, namely that it provides for greater
savings and greater investments within
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the framework of price stability. This is the
main claim which the Finance Minister made
in his speech in the other House.

So, these are the questions which have
been riased and I would surely like the
Finance Minister or Shri Pranab Mukheriee.
when he replies here—I have read his
speech which he gave in the other House
yesterday—to deal with these aspects,

I am not going to spend much time on the
immediate aspects of the Budget, about
which so much has been said. But these
aspects ought to be dealt with more
thoroughly, namely, whether you are sacri-
ficing our long-term interest, our long-term
policies for the sake of some immediate
short-term gain.

When 1 raise this question, the first point
which comes to my mind is that this Budget
comes in a certain economic and political
background. Last year, the emergency was
declared. It was followed by the 20-point
economic programme. The whole country
was told that the emergency is there to
politically fight the right reactionaries. The
20-point programme is there, at any rate, to a
certain extent to undermine the economic
base of the reactionaries in this'country. If
this is the context in which the Budget has
come, we have a right to expect that in such
a situation the Budget should have made a
serious attack both on the Indian monopoly
capitalists in this country and also on the
foreign monopoly capitalists in our country.
That is the way of proceeding further if you
want to undermine the base of economic
reaction in this country. When this is posed,
naturally other things follow. In fact, I do not
want to spend much time on that. It is
because of these things, failure to tackle these
questions that, as I said earlier, this aspect of
attempting to please everybody has come
before us in this Budget.

Now, there are three points which I will
elaborate, which according to me really
prejudice our long-term interests for the sake
of some immediate gain. What are those
three features of the Budget? And I would
like the Finance Minister to deal with these
clearly because they run like a continuous
thread throughout the Budget. Firstly, the
Budget places a very great reliance on the
profit motive
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of the private sector for the purpose of
generating savings and investment—a tre-
mendous reliance, openly, without hiding.
There is no effort to hide it also. It will
depend upon the profit motive of the private
sector for securing more savings and more
investment. Secondly, so far as the internal
financial resources to be raised within the
country are concerned, the Budget is gravely
dependent upon the huge deposits of the
impounded dearness allowance and the
wages of the workers and also of the ban-
king system and similar institutions of the
country. This is what it is dependent upon
for resources. And thirdly, so far as foreign
resources are concerned, it is very heavily
dependent on foreign aid and on foreign
exchange resources. 1 am going to speak
about the foreign exchange resources
because not much was said about them in
the other House. These are the three things
which run like a continuous thread in the
Budget Speech. I will say a few words about
each one of them.

Regarding the first point that you depend
so very heavily on the profit motive of the
private sector, I do not want to cover the
same ground which has been covered at
great length in the other House, namely, the
tremendous amount of concessions, whether
in direct taxation or in indirect taxation—
whether it is excise duty or income-tax or
wealth-tax or export promotion incentive—
which have been given to the big
industrialists. They have been dealt with at
great length, they have been thrashed out
threadbare, in the other House. But there is
one point which I felt was not stressed in the
other House perhaps because it was not
directly a part of the Budget. But it is an
important point which Mr. Subramaniam has
stressed in his Budget Speech, and I want to
refer to that point. That point deals with the
state of affairs in cotton textiles, in jute
manufactures and in sugar industry. This is
what he tells us about these three industries
in his Budget Speech in paragraph 2-13 :—

"The country has, therefore, a vital
stake in the good health of these indus
triecs  The provision of adequate re
sources for modernisation and rehabili
tation of these industries is therefore ano
ther matter of high priority."
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For whom? For the Government. Now, Sir, the
world knows that for years and years these are
precisely the three industries which have not
only constantly made huge profits but which
have never used their profits for modernisation
and renovation. On the contrary, it is these
three industries which have squandered crores
and crores of money, which have embezzled
money, which have misappropriated money
actually, Therefore, on the one hand, they have
looted the people and on the other, they have
never carried out their obligation towards
modernisation and renovation. These are
precisely the three industries to whom, in the
coming period, the Industrial Development
Bank and other kinds of banks are going to be
asked to give huge loans. To whom are you
giving loans? You are giving loans pecisely to
those people who have never done any
rehabilitation; by giving them these loans, they
are going to be asked to use them for reno-
vation—you want to tell us like this. If they
had really renovated their mills, how is it what
there are 103 sick mills now under the
Government's control? It is to these worst
black marketeers, to these worst tax-evaders
that—though  not  direcly from  the
Government—you are going to give this vast
amount through the banks. That, incidentally,
brings me on to the point which I will
elaborate. It is this money which is given, not
directly by the Government but through the
banking system, which is used for other
purposes. Yet we are told that it will not lead to
inflation. Where does this money given to the
textile owners go, if it is not used for inflation?
Because of shortage of time, I do not want to
go into so many other things. But what about
controlled cloth? Now, you have taken away
the responsibility of producing controlled cloth
from the mill owners and you have passed it on
to the handloom workers. What is going to
happen to them. I do not know, or how you are
going to subsidise the handloom workers for
producing such a vast quantity of controlled
cloth. Now the textile industries will be really
producing fine cloth and all that for the rich
people here and for export. And is it for this
that such a huge dose of concessions is going
to be given? Now, what is the point that I want
to stress? I want 1  to repeat it because it is
stressed, correctly
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[Shri S. G. Sardcsai] stressed but too often
stressed, that you give concessions to the
rich and you do not give ccncessics to the
common man. That is true, but what I am
stressing at the moment is not just that fact.
What I am stressing is, what is the guarantee
that all these concessions in income-tax,
wealth-tax, this tax and that tax, are going to
be used for savings and for investment? That
is the point, because you have given
concessions to these people again and again
and it is precisely these concessions which
have been used by them in the past for
hoarding, for cornering stocks, for creating
artificial scarcities in the country, for
inflation and for rise in prices. It is these
gentlemen to whom you have admittedly
made the biggest concessions on the basis of
the hope, or a kind of I do not know what,
that they would be used for production and
purposes of this kind. So, my point is that
the Finance Minister has to come out and
explain as to why such a gigantic reliance on
the profit motive of the private sector is laid
here for the purpose of savings and
investment. They have never used them in
the past for this purpose.

Now, 1 come to the second point, that is,
regard to the raising of financial resources
within the country, the budgetary resources.
Now, when we think of raising financial
resources within the country, 1 think it is
necessary to have an idea of the current
year's background, the year which is now
almost closing, the financial position of the
current year, before we go to the financial
resources of the next year. Now, what is the
experience of the last year? It is in that
context, the new Budget has come. In the
course of the last year, we find a general
improvement in tax revenue collection. It has
been  mentioned that the  general
improvement in tax revenue collection
compared to the original estimates given in
last year's Budget is something like Rs. 66
crores. You have collected more because of
efficiency and this and that. Last year again,
market loans exceeded the estimates by Rs.
168 crores. So there has been an excess of
market loans. Last year, external assistance
also was Rs. 555 crores in excess of what
was budgeted for when the Budget was
presented. Then last year also there was
transefer of financial
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and monetary responsibilities of the Govern
ment to the banking system. So last
year also, for food purchases, for fertilisers
and all these things, Rs. 300 crores in ex
cess of the budget estimates were passed
on to the banking sector for them to finance.
With all these, with all the increased col
lections, with all the increased market
borrowings, with all the increased foreign
aid, with all the passing of your burden
to the banking system, last year's Budget
deficit increased from Rs. 247 crores to
Rs. 490 crores. This is the tremendous
increase in last year's deficit. Despite the
fact that all these things worked in your
favour last year, yet we find that last year's
deficit increased to such a vast amount.
Now this year, in the context of such a huge
deficit last year, once again you provide
for a deficit of Rs. 320 crores. It is not
as if you are giving this deficit without
any background. This is the background,
Even with better tax collection, the deficit
increased. On top of it, this year you
say that a deficit of Rs. 320 crores will be
there. Now, you have not given the figure
as to how much of the impounded DA
and wages you are going to utilise. As
far as I know, the precise figure is not given.
May be if I have missed it, the Finance
Minister will point it out. But it has been
calculated

SHRI N.G. GORAY (Maharashtra) :
It is Rs. 480 crores.

SHRI S.G. SARDESALI : Yes, that is the
figure, but you have to go round and round to
arrive at it. Rs. 480 crores are going to be
used from the workers' dearness allowance
also for budgetary purposes. Bank loans are
going to be Rs. 535 crores net. I really want
to ask this question. In the context of this
vast, big deficit of last year, despite improved
finances, if you come and tell us that the
deficit is going to be Rs. 320 crores this year,
who is going to believe you? This is the
figure you have provided. The direct question
which should be put to the Finance Minister
is this : If this is not inflationary budget, what
is an inflationary budget? I really would like
to know. I will go a step further. The word
'inflation’ is an offence. It is a jargon used in
the capitalistic economy. This is an
inflationary budget. And Shri
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Subramaniam cannot deny that. When
an inflationary policy of increasing money
supply is followed in the background of
rising prices, then the economists call it
inflation. When a policy of increasing
money supply is followed in the background
of falling prices, then there is a beautiful
word to describe it, namely, 'reflation'.
But they do not call itso. In any case, Shri
Subramaniam cannot deny that this is a
very inflationary budget. You can forget
the word 'inflation'. But in the context of
all the figures, I would like to know whether
it is or it is not an inflationary budget. It is.
Can you deny the tremendous amount of
risk that you are taking? Once again you
will see the days of rising prices —not in
one month or two months or three months.
When  this whole budget  will be
implemented, 1 have no hesitation in saying
that after six or seven months you will see
the prices rising because the private sector
has more profit for investment purposes and
there will be rising price trends and it will
not be easy to control the situation. On the
top of it, if you do not have a good rain fall,
I have not the remotest doubt in saying that
once again the people will see the days of
rising prices, and all the problems of last
year like black-marketing, hoarding and
profiteering will confront us by the end of
this year.

Now, coming to the next point, how much
are you doing to depend on foreign aid? By
1971-72 foreign aid was reduced. During the
last three or four years, year after _year, you
have been receiving massive foreign aid and
last year was a record in the matter of foreign
aid that we received. It was Rs. 1,400 crores
or Rs. 1,500 crores. It was a record. The year
1975-76 created a record for the receipt of
foreign aid. This year, again, you say that it
will be Rs. 815 crores. Actually it will be
around Rs. 1,341 crores and part of it goes for
repayment of debts, etc. This quantum of
foreign aid you have again provided this
year. And as I said this is the other point
about which there should be more
clarification from the Finance Minister, but
he either goes round it or does not touch it.

Now I want to raise the question of the
character of foreign exchange reserves.
Again and again we are being told : "Our
foreign exchange reserves position is very
strong, it is very sound; does not matter,
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even though we have a deficit in the balance
of trade because our  foreign exchange
reserves are there."  But in fact everyone
knows that the foreign exchange reserves of
our Government have not developed at all
because of a steady excess of imports over our
exports. A strong or sound foreign exchange
reserves position means that year after year
our export value is much more than our
import value  Then we can say that our
foreign  exchange  reserves  are very
sound. Simply because a Sowkar comes
and tells that it is veiy sound, it cannot be

so. Last year oir foreign exchange
reserves improved  because something like
Rs. 400 crores were taken from the

International Monetary Fund. I really wonder
what sort of miracle is this. Our deficit in the
balance of trade on the one hand goes on
increasing from Rs, 500 crores to R\ 800
crores and from Rs. 800 crores to Rs. 1,000
crores (Time bell rings). My point is this: Let
us not decieve ourselves, particularly on the
question of our foreign exchange reserves.
These foreign exchange reserves and the
foreign bor-gs do not make our position very
sound at all and, therefore, if you are going
that we are going to have a comfortable
foreign exchange reserve and we need not
worry, it is not correct because it is not really
a reserve, but it is really the foreign
borrowing.  So, with this position of the
foreign exchange reserve and with another
thirteen hundred crores of borrowing, you
can just imagine what an amount, what a
vast amount, of reliance we are once again
placing on foreign borrowing and foreign aid
which we rejected only a few years ago. I do
not want to take much of the time of the
House. But I would like to know how this is
going to be considered.

Now, Sir, I want to make a political point
here. Now, this thing has come and is
coming exactly in the context in which the
Americans are threatening us and others, not
only politically, not only through the CIA,
not only with their policy of des-tabilisation.
etc., but also otherwise. Repeatedly, Sir, Dr.
Kissinger has been saying to India, not only
to India, but also to the newly independent
countries and the developing countries, that
unless these people vote for America in the
UN or elsewhere, Americ
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[Shri S. G. Sardesai] aid at all and the aid
talks with India have been stopped and. Sir,
this is the context in which once again we
rely on foreign aid. Are you not opening
the doors to immediate foreign political
pressures  on this Government? J know
that politically you do not want it and I

know you are against it. But, if you
create objective conditions which
facilitate  putting such pressures on the

Government, it will definitely happen. So,
my point is this. I do not like this Budget.
But I would like certain things to come out
clearly when the reply is given in this
House. I want now to pinpoint very
sharply on three things : The first thing is
the reliance on the profit motive of the
private sector; the second is the manner of
raising the internal resources which is
inflationary  in character; and the third is
the reliance on foreign aid. If we take all
these three factors together, the serious
apprehension that we develop is that
the long-term impact and the long-term
implication of these things are going to be
harmful to our country and the long-term
impact or implication definitely means that
you will not have increased production
within the framework of a stable price ievel
and that self-reliance will not grow and that
the monopolies will not be weakened and
the basic objectives of our planning having
been thus jeopardised, they will also be
seriously compromised within the course of
a year or so and that is the most important
thing and that is the question which we
would surely expect the Finance Minister
to deal with and reply to. Thank you, Sic.
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[DR. V.B.Singh] DR. V. B. SINGH (Uttar
Pradesh) : Sir, on the parliamentary level of
my functioning I stand to support the Budget
proposals and congratulate the Finance
Minister on the reliefs he has given, the
innovations he has made, the new direction
he shows and the hope that he holds out for
a promising economy. This, however, should
not prevent me from discharging my pro-
fessional duty and pointing out my reser-
vations and qualifications.

My first point is that even before the sub-
mission of the recommendations of the
Direct Taxes Inquiry Commission in 1974, 1
had submitted in this House that raising the
exemption level of taxation would lead to
release of administrative capacity resulting
into better compliance from higher income
slabs. Therefore, I am naturally happy about
the introduction of reforms in this direction.
But, I cannot persuade myself to believe that
the Government made a mistake in the past
in putting a high rate of axation on the
higher income groups and a lower rate will
lead to better compliance on the part of the
assessees. This concession to the rich is
costly because it is at the cost of the welfare
of the people.

This is not a new experiment. There has
been a reduction in the past from 93 per cent
to 77 per cent. Better compliance is a
function of administrative capacity and
capability and not of lower rate of taxation.
Why conceal administrative deficiencies
behind the curtain of high rate of taxation?
Has there been a higher investment in the
private sector in response to lower taxation?
My reply is : No. This reduction in taxation
surely does not make a distinction between
that part of the income that goes to form
industrial capital and that which does not.
This distinction is crucial in a developing
country where sources of income and
investment are multi-structured. It may be
okay to find the industrialists happy with the
tax relief but it is surely distressing to hear
about the usurers and and the rentiers
drinking to the health of the Finance
Minister. Once the bait of reduction in
taxation is given, it creates a psychological
environment in which successive reductions
have to be introduced and there may be no
end to it. Therefore, we hope that the
Finance Minister will present an evaluation
report on his experiment next year. Seeking
a balance of sectoral
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relief naturally the Kulak lobby has a point
when it argues that why has not the
investment allowance been permitted in
agriculture. This leads me to the second
point. In para 2 -12 of Part B of his speech,
the Finance Minister has been pleased to
say:

"Our effective action against inflation
and black money has resulted in demand
recession in some industries, particularly
those producing consumer durables."

It is paradoxical that the industries which
thrive on inflation and black money are
being given Government support. The way
out is to press the public sector in these areas,
increase the purchasing power of the
community, reduce prices and create an
extensive domestic market. The first step in
this direction is not public support, but
public ownership of selective consumer
goods industries.

Thirdly, the unprecedented increase of
about 32 per cent in the Plan outlay for 1976-
77 over the allocation of 1975-76, Rs. 7,852
crores, against the background of 15 per cent
rate of growth in the public sector and the
private sector lagging behind, is an event on
which the Government should be
congratulated. The new investments are in
the core sector: food, fertiliser, fuel and
steel. With 7 million tonnes of steel pro-
duction, we are creating a buffer stock of
steel. This is a sophisticated name for over-
production. Then, why is the Budget silent
on investment in areas which will create a
demand for steel? This eloquent silence will
be suicidal for the public sector, and above
all, to our national objectives, the day the
public sector faces recession. Here, I may be
permitted to say that instead of the public
sector being left to the mercy of the private
sector, there should be vertical integration
within the public sector of newer units so
that the economies of scale may be fully
exploited to the benefit of the common man.

Fourthly, the Finance Minister is absolu-
tely right when he says in para 2 -2 of Part A
of his speech that:

"It would be a grave mistake to take
price stability for granted. If we are not
vigilant, inflation will raise its ugly head
again."

The way out, he suggests, is planned increase-
in investments through savings. This is-
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correct so far as the industrial sector of our
economy is concerned. But what about
agriculture which generates practically
50 per cent of the national income and
employs about 80 per cent of our population ?
The Finance Minister should have been
explicit in quantifying the gains of the
merciful aid given by nature in accelerating
agricultural output this year. The Minister
knows surely that whatever the duration may
be, there is a cycle of co-operation offered by
nature and that this cycle may terminate in
1976  itself. Once  Pandit Jawaharial
Nehru, reflecting on the menace of floods,
said that independent India would not
tolerate the indiscipline of nature. After
about three decades of Independence, there is
no mention in the Budget of major schemes
of flood controls such as diverting the Ganga
to the South, a measure which would also
help solve some of the outstanding
international problems in a constructive
manner. Therefore, rigorous land reforms,
extensive irrigation facilities, discipline in
water management, increased supply of
inputs, co-operativisation and mechanisa-
tion seem to be inevitable not for creating
nodal points of growth in agriculture, which
widen disparities, but broad-based agricul-
tural development to effect social justice.
This certainly requires organisational inno-
vations which are not reflected | NOON in
the Budget. It is in this perspective
that 1 find a bleak future of the so-called
strategy for Integrated Rural Development
which, without an  organisational
reorientation, will repeat the community
development  experiment which proved to
be a farce, and integrated rural development
will prove to be fiction.

Lastly, with falling prices, receding in-
flation backed by the emergency which faci-
litates the enforcement of rigorous adminis-
trative and economic measures, every know-
ledgeable citizen expected bolder measures
than have been visualized for generating
growth and welfare. The emphasis on
domestic savings will have no meaning if the
multi-nationals are permitted to operate in
Indian economy and drain off our wealth
through export of profits. Mr. Orville
Freeman, as the head of the US Delegation to
the Indo-US Joint Business Council meeting
held in New Delhi from February 2—4 this
year, has tried to canvass the view that the
US multi-nationals are most useful
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for Indian economic growth. The world
experience as well as ours is to the contrary.
Our declared goal of self-reliance is opposed
to the operations of multi-nationals without
controls. The simple control is to put a
ceiling on the percentage of profits that will
be exported outside India. This is nowhere
in the Budget proposals. I know that the
Finance Minister upholds the principles of
national self-reliance and growth with social
justice and will do his best to implement

them. Thank you.
MR. DEPUTY CHAIRMAN
House stands adjourned till 2p.M.
The House then adjourned for
lunch at two minutes past one of

the clock.

: The

The House reassembled after lunch
at three minutes past two of the
clock,Mr, Deputy Chairman in the
Chair.
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SHRIMATI RATHNABAI SREENIVASA
RAO (Andhra Pradesh) Mr. Deputy
Chairman, Sir, to borrow the words of the hon.
Finance Minister, the country is now poised for
a major advance in its path towards progress.
Therefore it has been possible for him to
present the most I realistic budget which is
investment and production oriented, which was
just what was needed at the present juncture in
the history of our country.

Sir, prior to the declaration of emergency
there were forces of disintegration which
were out to create chaos and destroy our
nation. Thanks to the dynamic and resolute
leadership, the disaster has been averted by
timely declaration of emergency. In the wake
of emergency came the new economic
programme which has igiven new confi-
dence to the people in the leadership.

Since emergency there is improved discip-

line in every sector. Government adminis-
tration has improved in spite of the fact that
the emergency powers have been misused
by some officials. There is peace in the
industrial sector and production has
increased. So also in our educational insti-
tutions there are no agitations and our boys
and girls are behaving in a disciplined man-
ner and pursuing their studies in a peaceful
atmosphere.

Inflation has been contained. Today's
prices of consumer goods are 12-5 per cent
lower than they were last year at this period.
Prices are showing a declining trend and
there is indication of stability of prices of all
consumer goods. In a word, almost every
section of the community has welcomed the
Budget. In fact, everyone expected higher
and additional tax burdens and it was a
pleasant surprise that an additional burden
of only Rs. 48 crores has been imposed
which is the lightest in the history of our
country.

There are several good features in the
Budget. The personal income-tax structure
has been rationalised thereby providing an
incentive to the tax evaders to pay up their
taxes without defaulting. But, Sir, I request
the hon. Minister to consider raising the
income-tax exemption limit of individual
and Hindu undivided family to Rs. 12,000
per annum. The purchasing power of the
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[Shrimati Rathnabai Sreenivasa Rao]
rupee is hardly thirty paise at present and
even Rs. 12,000 is barely adequate to meet
the family budget, especially in urban areas
where at least 25 per cent of the income goes
towards house rent

The reduction in the wealth-tax rale is
also a wise strategy to bring in more reve-
nues.

The exemption limit up to five years on
houses of plinth area of 80 sq. metres, cons-
after April 1, is welcome as it would induce
employers to provide quarters to their
employees. But, I would urge upon the
Finance Minister to raise the exemption
limit to at least 100 sq. metres in semi-urban
and rural areas and also self-occupied hous-
es.

The excise duty cut on readymade gar-
ments from ten per cent to nil will not only
promote our exports but benefit our own
const—ers. Sir, relief has been given to a
number of comr'on consumer goods like
household laundry, cheaper verieties of
toilet soap, detergents and  stainless steel
blades by reducing the excise duty on them.
The  post-budget impact on these goods
is only marginal and toilet soaps now cost
only 5 to 10 paise less. There is no
appreciabe or substantial -decrease in prices
of these commodities of daily use. The
cheaper varieties of soap are not really
cheap in the long run as they are less than
half the size of the costlier soaps and are of
poor quality besides. As regards stainless
steel blades, the quality of the blades
manufactured in our country is so poor that
most men who can afford them, go in for
foreign blades. I, therefore, urge upon the
Government to impose stringent quality
control on these goods.

In order to prevent lay-offs and closures
of industries manufacturing certain consu-
mer durables, the Finance Minister has done
well to reduce the excise duty on television
sets costing less than Rs. 1,300, refrigerators
of 165 litres capacity, water coolers, etc.

Sfr. the decision to reduce the duty on
passenger cars of 16 H.P. and less, and jeeps
etc., ad valorem by 5 per cent on the face of
it appears to be an attractive preposition and
the prices of cars may come down by rupees
two to three thousand. But it will

[RAJYA SABHA]
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not attract purchasers since the cost of
maintaining a car or a jeep is very prohibi-
tive. Therefore, unless this reduction in duty
is supplemented by bringing down ope-
rational costs, I am afraid, the automobile
industry will not pick up from the demand
recession. The Government should, there-
fore, reduce the cost of petrol to Rs. 2 -50-
per litre at least and extend the reduction in
duty in case of replacement of tyres, tubes
and batteries etc.

However, the new scheme of investment
allowance for certain priority industries will
save several industries from closure and
avert the crisis of lakhs of people being.
thrown out of employment.

Another good feature of the Budget is the
small relief to pensioners.

Sir, the benefits of all these measures
proposed by the hon. Minister will reach only
the working class and the middle and upper
middle class of people living in urban areas
con-.isting of a small fraction of our
population white 80 per cent of our population
live in rural areas and are mainly dependent on
agriculture. I see no relief in the Budget for
the small and medium farmers. Unless the
condition of the farmer is improved, our
entire economy will be upset. There has been
an increase in water and power rates. Of
course, some concessions have been given in
regard to fertiliser. But these are not
adequate. Even at the reduced prices, it is
beyond the capacity of the small and medium
farmers to purchase them. Since land reforms
are being rigorously implemented in all
States, there would be only small and medium
farmers in this country in future.

The prices of many agricultural products have
crashed recently. The price of groundnut in
Andhra Pradesh is Rs. 40—45 per quintal
now. whereas it was Rs. 90—100 per quintal
last year. Paddy is now selling at Rs. 72 per
quintal, whereas it was Rs. 100-120 per
quintal last year. In the Krishna delta area,
which is very fertile, fanners are reluctant to
raise the Rabi crop of paddy as it is no longer
remunerative for them. The farmers should,
therefore, get support piker ' for their
produce and the procurement price j should
be raised so that agriculture becomes-
remunerative and the farmer gets some profit I
to maintain himself and his family, after j
meeting the cost of inputs.  The licence-1
permit-quota system has not only created
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an artificial situation, but has also led to all
sorts of corrupt practices amongst officials
and non-cfficials. Therefore, I would urge
the Government to lift all barriers on inter-
district and inter-State movement of food-
grains.

Sir, there is acute power shortage in
Andhra Pradesh. There was a 30 per cent
power cut last summer affecting the small-
scale industries. The tariff for domestic
consumption is 45 paise per unit, the highest
rate in the country, and 20 paise per unit for
agricultural purposes. This is a great burden
on the consumer and this affects jndustry j
as well as agriculture. Therefore, the Centre
should Step up substantially its grant to the
Srikakulan Hydel Project, if necessary
through foreign assistance, so that the two
units of 110 MW each are commissioned in
1978-79 and the remaining two units by
1979-80.  Similar!}, the Central assistance
to the Nagar-junasagar  Project should be
substantially enhanced as it has immense
possibilities of creating additional irrigation
potential of the order of 11 lakh acres in a
period of five years.

Though the voluntary disclosure scheme
has brought in Rs. 1,500 crores to the ex-
chequer, it is well known that it is only the
tip of the ice berg and that the hidden black
money is to the tune of Rs. 4,000—Rs. 6,000
crores. The Government should relentlessly
pursue this and unearth the black money so
that ci economy is stabilised.

Sir, the population explosion is posing a
dangerous problem and it would tilt our
economy, in a few years if not curbed. We
have already crossed the 600 million mark. 1
am glad that the allocation in the Budget for
the current year and for 1976-77 for health
and family planning has been increased over
the previous years. Priority should be given to
family planning, next to agriculture and
industry. I would urge the Governmert to take
drastic steps to curb the population explosion
by enacting suitable legisla-Jon. 1
congratulate the Punjab Government for
bringing in legislation fixing a ceiling of two
children for every eligible couple. Haryana is
following suit and I hope other States would
also enact legislation to make it a penal
offence to have more than two children unless
the two children are of the same sex, in which
case one More child may be permitted.

[23 MAR. 1976]
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In the end, I would congratulate the
Finance Minister for presenting a growth-
oriented Budget with minimum taxation,
over which all sections are happy. I would
also take this opportunity to congratulate our
people, particularly the working and salaried
classes, for bearing the economic disciplines
imposed on them to achieve economic
stability and growth.
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"The prospects for agricultural develop-

ment have improved greatly on account of
the vigorous steps taken to increase the
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supply of quality seeds, water and ferti- |

lizers."
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FHFTATE AT AL leArgadd &1
FIHT FH FLATZ | Afer & TEH
Tg oA T1EAT  F o IR A
Fat v (e ey fF fFawT o e
THATT TR AP ATAE AT T owIEIT
faa #ma o fraEt F1 wieaese
3 oft 3@ F7 22 aforw gar
TOHIT F U =TF FTAT 2T T E
gt & 73 fg7 ft  awwT WT W
SFT T TAA A7 q@ @ g faa
F Frow frarT o e & and
TENE | WT TAET AT FAG TR
foreer @z zasr @iz A% WL frai
FNAAT FI & (AT 27 7% F1 ez
forer &% | ATHTT AT TAET FIAT T
gt /@ wm F7 aw @iy dEEe
7T |
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[ st fag ]

q A aF A1S4A A%d & AR ™
g, wfew W47 TF A1 g9 T HEA-
T FAE AT W TR T wAEE A
zag o qEETT AgE F A 7 AT
TAFT TH AN TG 7 AqAT AT A Fal

W s wEi e &\ 37 &
3P. M. zafza z digas | fara fea
for gar wv | fafaaw z#-
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AT g s A g ag 99
71 fEa d avma 2 a1 g g
df7dr &1 mwA @ qzW 39 A
TAT qZH A W7 A F AfW I9
AE AT WIHT q | HET AE T
TEAT TAT AET AT ATH(T FAG FEA
1 W A 7w % fen G
To frm g 9 w7 faderd &
TEAT WEAr g fF W AWz A q|d
FACAR AFATE ZHTEHT A Faw-
T F g Al g faownd o wew
TH SEIT FT wE1 Forar wan § fr faw @
forerrer &7 gaifza for w1 o ot

L TEEATT AR A1 AT T |

1 79 39 =1 frar W, FfE e

ot weft faolr s g &0 F waTEr
FAAT ol AT AET FAT, FEY AT 2 O
FAG ST Z F TGWA &l S |
77 AWt A% sifeedr wg g, afew
wa fafw fav g1z9 a0 @A £
ar 7% ¥ 5w fgag feam &1 FaEr
dife s ¥ fv feadr #me
vt fFa 38 e w1 G837 w9 g "W
fomet fafama wa7 srea 99 41 fae
ot faaeft =tfan | 33 faaam @ faen

ifgy w7 faw & a7 feae 3@
| THAM AT AT A7 qF gL AR g0l

TG F LT AFACE | AT A FAT
qUTH FT AT A E T A A Ar
F | o agr Wi & TE A F A fE
FWA wT Wi E | SyRuT F9 g
g\ A s e g e AR -
fer o & s wd §7 s
fF e & Sresws 4 S SqrEr g4y
& a1 far Sl &1 framar o TER e
wfag Ao & w9 & W A
WA Tl 3T AT T S9TET 67
2| 39w wEEw, d9 TEe W FEr
qr #wix o f5v 39 1 dEo
el g frew @ O &
Zar g2aT | fear faa o #1 aree
Fyar g ag 79 A T A

3ITreRy WEE, § UF TG WL A
faafes & wgar sz § frag e
FIAT I E | T2 AE A w77
37 9Tz == fem o § oww f2
g awz, S fE 9z 77 78 WM A
21 Tz TE T WY W S #A
fagrer a8 23 978z & FaF  TE8AT
7 wra ot wfa 97 zw fermr weA

e H A" Y9 9 gOAT @9 594

F faw dme 718 ) A1 az & wfa &7
& aga fadd & s A g fx

w4 aF AAT H @A AT \TE H
e fa o aaEr 7oA get
TH AW AAT qE TF L AZ] GRT I
% W WY FArT A awar 2
I FT W AIMT qE EqEE |
za% faqu s Fer 2 7 39 51 a9
o A7 qg wwwdr 2 fEowmw owre
Zqered ¥EFE ¥, WATEERE F1
AEATEA FLTE 2 | B9 UEA HET Fed
a9 WAE W FE 9 A fawna
2 o o9 91 @IZ-@1E TR 9T ST 3T
T WT FF TEW & Feam Sl
9T & faw g faw w1 3oET g
AWM 7 e W awa ) afew
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ZArTr A1 77 fa=re & o7 e A
W E A1 9% Foar Wifgw a1 &
T30 FA I AT T A9 O
7 afsu #@v gmT Zw o S0 FETAW
F AT AT AT AT E I
FAAA g AfET | oA FE 9T A
T W dere feam o fee ®
ArfArzAma A TAET W OIAAT
AZ faam AT qw AwArE 7% fE 7R
7 T EA 2T AT T qST G
T & A A FT AT T £ fE oA
T ETE HT ATAATTATT F704 AT 72
2| W W AT AvAAES 31 g8
TTET TEOE | AT T AIEIC FEC AT
AT TATIIM T GT 2| FAET TEA
A w73 & 7 T TR 7 v
AqT ZAT wifgw | ( Interruptions)
W EN A qAr fA A gAEr qur
ATFT FIAD AfgU 4, § TE FE
TEAL Z | WA EFH 7 OFw feams
W, 77 7 66 77 frar gar 73
Afadl % fag | @ras 2

P

The richer you are, the more
gainer you are.

The poorer you are, the more
you have to pay.

A% B UF HIH & AT ATAT |

I WA, o Ao Fr I
fae &t mE % | WEweT A fae
A ama JEw §fFowrE
Tregm A fEww A H TEa A
o dto @z 7 F7r thEwET F
T wEvaEsr g A1 fRer § 2,
i | £ | fafed #e arsdr 7
o qrAr | wo7 fafeer s qEdr S
#) 3 few gd ) AT O dE o
g, A we T 77 7E v e
3T 97 A GAr T w7 FgAr S
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SFzv A A so fRea A1
77 afes A ga7 1 A @
o 4t =17 ag foerad wis o
sAiAT A AAR g

THW &3 FgEr Afemw 770
w faears wearamEy £ Afee
7 FTT F Ef oy #wa e
§towEdt | F AW g wfeE
g w7 A E

FO@ g a Faq oF 9 F 7y
1Z gaae fag st &1 7arg €W,
TR AORT WA WG ARG TR
fafrezT &1 €Y g ) ST IFE Frea
¥ I A1 93T § 3% fom 7 Fums
¥ qE § ) safan g TTATE 07
Tiffed # W% gWie WMl ¥ a7
FTEE ATFT W1 A4ty gifaw w2
FAFT TE ATHCATT FL A2 (T7aT
9 ¥ HAFT | q9 T§ AGTT @
g fw afe Fm gwd gwd sfw
FAMEAT IR AT A1 fgea @ F
T4 a1 fgwa o aF F7 99
I A T T AT F FTAT
# a2 waw @ e feha o ==
AT AT AFEFAT & | AW T
g g, A% fau @R @t S
arE &, AR W AT
aifgeArT AT T T A9 A7 FEw
ZMIT o BRI TS OFAGEIET AW
% Pova & 99T I AW F AFEAT 7 |
Afpq fee W S TE FIW IO E,
T fam FeE @arg F o9 &
Hqix & awaar g f& Fw §w
famare & wo)
(Time bell rings)

& wias 7 FFT A AW SR
F7AIE WA W Fw g fF T

g Qe My
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[+t st g
I AT AT AT AT T ST fE
IfeT 73 & 1 Sife wre oY T Ay
797 ¥ fuwr gu &, faasr & T8
famar &, ST o W1 WA A WA E
wfas faEr agT #1H

IUAT WEIEE, OF AT AT FZA0
AT #, 39 faafae &, i g |
T AT U A AR T
¥ WA o vy g froww
A T A7 T AT AW F AN AT
T E | A1 TEET FTO0 a7 gy P
frm o7 29 &AW ¥ wRw 70 wfAeE
Za1 IAFT AT T WIS AGl AN &
A 3 AT K AFT TO ANRAT A |
o fRATT A0 grad ol g av g
AT A AFE TG ANRAT, A FIAT
AT TH AW | fEE A weEr 97
e fade For § o W e
AEETT EAT AT AW GOETA EOT
Al S AFAr fF AT G AT A L
A7 (AT FAET I FAHT F1 IS |
AT |

MR. DEPUTY CHAIRMAN : Shri H. D.
Malaviya. Not here. Shrimati Sumitra
Kulkaroi. Not here. Shri D. N. Dwivedi. Not
here. Yes, Shri M. Anandam.

SHRI M. ANANDAM (Andhra Pradesh) :
Mr. Deputy Chairman, Sir, the Budget for
1976-77 has some very distinct features
compared to the usual budget we have had in
earlier years. The features are all calculated
to import dynamism into the economy in
respect of both agriculture and industry. If
we look to the various types of encomiums
paid to the Budget, I am impressed by at least
one praise by Mr. Palkhivala who yesterday
in a speech at Eiombay said that it was a
modern Budget. He described it as
epochmaking in the history of the Indian
Republic and he said thai: the Budget
represented a shift from fiscal theology to
fiscal rationalism. We have all known what
Palkhivala was in all these years. He has
been criticising the Government in and out of
season, and to get a praise from him is

|
|
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really something very great. I must congra-
tulate the Government on having presented
such a purposeful Budget this year.

I can also say that this is the first time when
it has been realised that realistic rates of taxes
alone would bring in better revenues than the
expropriatory taxes that hav% been levied
year after year. And it has also been realised
that a tax-payer would abide by the law if the
tax rates are really reasonable and within his
own means of payment. These are the two
basic principles on which the hon. Minister
for Finance has presented to us the direct
taxes budget. One other thing which we have
got to note is that in spite of this reduction in
the rates of. income-tax and wealth-tax, it will
leave with the people nearly Rs. 185 to Rs.
200 crores of extra money that would be
utilised for the purpose of further investment
and economic growth. This is also one of the
basic things that we must realise-in this year's
Budget. After saying all these things, I find
that there is a very small distressing thing so
far as corporate tax is concerned. I have not
seen any appreciable relief given to the
corporate sector. Mr. Deputy Chairman, Sir,
you will very well understand that so far as
our country is concerned, most of the
investment made is through the corporate
sector. And whatever incentives that we try to
give must be given to the corporate sector so
that it may help in the growth of industry. But
excepting for a marginal relief in the
surcharges charged on the corporate sector, I
do not find any substantial relief given to the:
corporate sector. At the same time, 1> realise
that it may not be possible for the government
to go on giving reliefs in one year itself and
that they have to consider the impact of the
reliefs that have been given in personal taxes
during this year so that if they work really
well, they may consider what tax reliefs they
should give in respect of the corporate sector.

We have seen that these reliefs in the
personal taxes have not improved the share
market, or they have not improved the
investment market. The markets are still
sluggish. The reasons are really very
obvious. The announcement that the. Finance
Minister has made that the lending, rate has
been reduced frew 18 to 16-5 per cent has
not made any appreciable impact on the
investment sector because.
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still the investors feel that a rate of 16-5 per
cent will not bring in enough capital for risk
investment, especially when we look to the
dividend returns. Dividend is paid on the risk
capital employed and I do not think during
the last few years, the dividend rate has gone
up beyond 12 to 15 per cent. If you really
want investment in the corporate sector, there
is necessity not only for reducing the rate
from 16 -5 per cent to less than 12 per cent,
but there is need for giving greater incentive
for people to invest. The only incentive that
has been given during this year for industry is
to reintroduce the investment allowance at
the rate of 25 per cent on the capital invested
in industries. As you know, this investment
allowance is only another form of
development rebate. Here again, this
allowance is given purely on a selective basis
and not to all the industries. I would have
appreciated if the Finance Minister had made
it a blanket investment allowance to all the
industries started from this year onwards.

There are certain marginal reliefs given in
excise duties. But they are not enough to
overcome recession and promote growth of
capital industries. Something more has to be
done. I know everything cannot be done at
one time and I am sure Government will give
greater consideration to these aspects in the
years to come.

I am also happy to note that the Govern-
ment is trying to set up a committee to go
into the indirect tax structure. All these years,
committees have gone only into the question
of direct taxes. It is really laudable that this
year the hon. Finance Minister has
announced that he would set up a committee
to go into the entire indirect tax structure.
This is very necessary because we should
realise that tax evasion is not only in direct
taxes, but there is considerable tax evasion
even in indirect taxes and there is, therefore,
need for rationalising it so that even in
respect of indirect taxes there is not much
evasion. I can cite an example to show how
rigorous some of these indirect taxes are.
Take, for instance, cigarettes. For a turnover
of Rs. 1 crore in cigarettes, 60 per cent goes
as duty on manufactured cigarettes and 25
per cent goes as tax on manufactured
tobacco. This means nearly 85 per cent is
taken away by the Government as tax. I do
not say it is unreasonable,
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but this leads to lot of temptation for
industries to evade the turnover so that by
suppressing a crore of rupees as turnover, he
can save nearly Rs. 85 lakhs by way of
evasion. When it comes to direct taxes, in a
similar situation, the evasion is only about 40
to 50 per cent. While considering the question
of rationalisation of indirect taxes, it should
also be taken into consideration to what extent
the rigour in heavy tax will make the people
evade the tax.

There is also another thing which we have
to know when the Committee goes into the
question of rationalisation of indirect taxes.
These indirect taxes are not only levied by
the Central Government, but also by the
State Governments. Tke main source of
income of any State Government is the sales
tax and you have seen that during the last
few years the rate of sales tax has gone up
from 2 per cent to
5 per cent. On certain commodities it is
more than 10 to 11 per cent. In respect of
certain essential commodities such as
groundnut oil, if you take the total impact of
tax, one has to pay 5 to 6 per cent on
groundnut seeds and another 5 to
6 per cent on oil and cake, thus totalling
about 10 to 11 per cent. This is really a great
temptation for the people to evade the
turnover and escape from payment of
indirect taxes.

So, my suggestion is that if a Committee is
appointed for the purpose of going into the
question of rationalising the indirect taxes,
this Committee also should go into the
question of indirect taxes levied in the States
so that purposeful recommendations-are
made by the Committee for the purpose of
rationalising the entire tax structure.

Sir, I would now like to deal with a few of
the clauses of the Finance Bill which has
relevance to this Budget.

One of the clauses is clause 12 which
withdraws the Capital-Gains Tax exemption
from transfer of personal jewellery. This is
really a very welcome measure. If 1
remember right, during the debate on the last
Budget, I had said that it was unjust to have
exemption of the Capital-Gains Tax in
respect of sale of jewellery and I had then
suggested that if anybody sold jewellery and
invested the money in any productive field,
the exemption must continue and must be
given, not only in respect of
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[Shri M. Anandam] personal jewellery,
but also in respect of other types of movable
or immovable property which is unproductive
in nature, but is put to productive use. What I
said was that in order to boost investment in
industries and support economic growth,
there was need for conversion of
unproductive asset into a productive one and,
for doing so, I suggested that any capital
gains accruing on account of any sale of
unproductive assets must be exempted from
the Capital-Gains Tax. I am sure, Sir, that the
honourable Minister will take note of this
suggestion and see that at least next year,
when he comes forward with a new Budget,
he will consider giving this exemption not
only in respect of personal jewellery, but also
in respect of every type of unproductive asset
which is sold for the purpose of conversion
into a productive one.

Then, Sir, I come to clause 15 dealing with
withdrawal of tax exemption in respect of the
income of the Hindu Undivided Families from
specific investments. I have not understood
the logic behind it. I know what the clause
says. If any person has an independent income
of more than eight thousand rupees or so, the
exemptions in respect of the Hindu Undivided
Family of which he is a member, should be
with- drawn. I would like to submit, Sir, that
the concept of HUF and the concept of
individual are two different things and has
been recognised in the law all these years and
if the Government did not want to have these
two concepts, the best thing for it would have
been to completely do away with the concept
of HUF and treat it on par with an individual.
But, to withdraw the exemption granted to
these assessees, insofar as the Hindu
Undivided Families are concerned, is rather
very unjust and unfair and it is so especially in
the case of withdrawal of the tax holiday
profits in respect of new industrial
undertakings under Section 80.1, withdrawal
of exemption in respect of backward areas,
withdrawal of exemption in respect of
dividends, interest on deposits, etc. and the
withdrawal of exemption in respect of
investment of two thousand in Unit Trust. All
these things are going to work a havoc on the
concept of HUF itself and, as I said earlier, if
the Government really wanted to do away with
this concept of HUF itself, it could have done
it in a better fashion by saying that the
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income of the various co-parcenors would be
added on to their personal incomes and the
assessment would be made separately
instead of having a separate assessment on
the HUF.

Then, Sir, I come to clause 27(2)(b)
of the Bill which deals with the exemption of
income in respect of lawyers and solicitors.
1 do not think 1 would be branded selfish. 1
am a Chartered Accountant and I am also one
of the professionals and I know that the
outstanding fees of  the Chartered
Accountants is more than that of these people
and not to county the outstanding fees in
respect of the lawyers and solicitors as part of
wealth and count it as part of wealth in the
case of Chartered Accountants  is  unjust
and unfair, [ request that the honourable
Minister must consider amending the
provision to include all the professionals,
whether they are lawyers, solicitors,
chartered accountants, doctors or architects,
whoever they may be and their outstanding
fees should not be counted as part of their
wealth.

Finally, Mr. Deputy Chairman. Sir, 1 am
happy to say that the general price level,
which has dropped by 14 per cert since
October, 1974, will stabilize itself at the
level or at least will slightly come down.
The reasons are as follows.

Various anti-inflationary measures have
been taken by the Government during the
last one year, and they will continue to be
taken in future also.

Stocks of foodgrains worth about 11
million tonnes are already there as buffer
stock, and with the reduction in prices of
fertilizers, additional irrigation facilities
which-are now contemplated, there will be
an increase in agricultural output which
would promote stability in agricultural
prices.

The financial impact of the Budget, as we
see, on prices would also be very negligible,
because the Budget envisages a deficit of
only Rs. 325 crores, that is, 2 -6 per cent of
the total money supply. This is very small
and I do not think there is going to be any
inflationary trend in respect of prices.

On the whole, I may say, the Budget is
anti-inflationary, and 1 congratulate the hon.
Minister on presenting such a Budget to
make social justice compatible with eco-
nomic growth.
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MR. DEPUTY CHAIRMAN
'Ganguli.

: Mr.

SHRI SALIL KUMAR GANGULI (West
Bengal) : It has been said in all the Press,
which is now controlled by the Government
entirely, that the last decade has been a
decade of progress. Now, let us see how
much progress has been made in this decade.

' Sir, the Economic Survey says that in 1975-
76, cloth production has declined by over 10
per cent. The cloth production has declined
from 15 -2 metres in 1965-66 to 12 -9 metres
in 1974-75. After the Bonus Ordinance, the
purchasing capacity of the workers has
diminished and large stocks are remaining

unsold. In fact, in this decade the
availability of cloth has been much
reduced. Unemployment has grown in

1975-76 to more than 90 lakhs as recorded in
the Registers of Employment Exchanges.
There must be many more unemployed or
semi-employed people who have not been
taken into account in preparing these
Registers.

According to the Economic Survey, pub-
lished by the Government of India a few
weeks back, availability of cereals had
declined from 418 grammes in 1965 to 373 -
6 grammes per day per head in 1975. The
availability of pulses which are the only
source of protein for the common man has
declined from 61 -2 grammes in 1965 to 41 -
7 grammes in 1975. Very recently, the Labour
Minister has said that since the emergency, 4
-7 lakh workers have been laid off, more
than 2 -21 lakhs being in West Bengal alone.
The number of people Delow the poverty
line has increased. In

[The Vice-Chairman (Shri Loknath Misra) in
the Chair).]
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the last 10 years this increase has been
enormous. The annual average index of
wholesale prices of foodgrains has gone up
from 154 in 1965-66 to 401 in 1974-75.
Central and State taxes have increased from
8064 crores in 1972-73 to Rs. 12,776 crores
in 1975-76.

This has been the lot of the common
people during this decade of so-called pro-
gress.
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What has happened to the big business? The
Economic Survey says that the index of
prices of variable dividends of Industrial
securities has gone up from 76 -7 in 1961-62
to 170 -1. That is to say, disclosed profits
have grown by 250 per cent. The bulk
of the financial resources of the
Governmental financial institutions and
nationalised banks has gone to the monopoly
and big industrial houses. There has been a
colossal increase in dependence on foreign
aids.
Sir, the gross foreign aid authorisation
amounted to Rs. 4200-8 crores upto the end of
Third Plan in 1965-66 which was the first year
of this decade of so-called progress. Sir, the
gross total assistance at the end of 1975-76 is
a little more than Rs. 16,000 crores. The
Plan outlay has been increased in this years's
Budget depending largely on  increased
foreign aid, and this may be termed as "self-
reliance dependent on foreign aid." We are
becoming self-reliant!  Sir, there has been a
terrible recession which the Government has
started calling sluggishness. The stock
position of several industries has not been
mentioned in this year's Economic Review.
Stocks of the meagre quality of steel which
India produces have gone up and piled up and

the Government is looking for export
possibilities because there is no internal
demand.

Sir, from the very first year of this decade
of so-called progress, the economy has been
stagnating because of the growing impoveri-
shment of the masses. The capacity of the
internal market has been continuously
shrinking due to the shrinkage in the real
income of the workers, poor peasants and
agricultural labour.

Sir, the Budget has given many con-
cessions to the upper income groups but has
not given much relief to the lower and middle
income groups. The scheme of impounding
of 50 per cent of the increase in the deainess
allowance has not been discontinued. Sir,
multi-nationals are being invited, and the
Government expects to recover the economy
by boosting up the exports. Unfortunately,
we can safely predict that this is not going to
happen. It has never taken place in any
country under this situation. Sir, the fact is
that the Budget shows that the mixed
economy which this Government has “been
pursuing is stil!
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[Shri Salil Kumar Ganguli] being
continued with the same outlook where the
commanding heights are still held by the
monopoly houses, big business and the
feudals. No land reform has taken place and
is not likely to take place because of the lack
of political will on the part of the ruling party,
whatever may be said on the floor of the
House or outside or in the Press. Sir, this
commanding height is being held, and the
Budget seeks to help the big business
mrnopolists and feudals to continue to hold
it at the expense of the medium sector, small
sector and the poor peasants. Thank you,
Sir.

SHRI KRISHNA BAHADUR CHETTRI
(West Bengal) : Mr. Vice-Chairman, Sir, I
feel myself very proud to stand and support
the Budget presented by the hon. Finance
Minister. I congratulate him for his bold
steps taken to protect the interests of the
common people, particularly the weaker
sections of the community. Sir, the total Plan
outlay of Rs. 7,800 crores for 1976-77
represents an increase of 31-6 per cent over
the allocation of 1975-76. It is really an
adventurous step on the part of the Finance
Minister. But in my opinion, Sir, if the upper
income groups, the business community and
the industrial community sincerely stand by
the side of the Government and pay their
income-tax and raise their investments in the
industry in the light of the concessions and
different reliefs given to them, I am sure, this
Budget will create a great impact on the
common people. But, Mr. Vice-Chairrnan,
Sir, it is to be seen to what extent the upper
income groups, the business community and
the industrial community will appreciate the
reliefs and concessions given to them and
reciprocate equally in the interest of
industrial growth because of the tax reliefs
and other concessions. Sir, the additional tax
yield is only Rs. 48 crores in the Central part
of the Plan whereas there is a deficit of Rs.
368 crores in the present Bndget which may
go even beyond this figure. It may even go
beyond this figure. Ultimately, I think, the
Reserve Bank of India has to come forward
and help the Government of India in addition
to the sum of Rs. 480 crores which has to be
borrowed from the impounded D.A. fund of
the workers. On the top of that, the reliance
of the external assistance to the tune of Rs.
819 crores cannot be avoided. Therefore,
we have to

[RAJYA SABHA]

1976-77 184

be very vigilant and strict and see that this
bigger plan outlay does not give birth tr>
inflation again, which we had been very
successfully able to contain now.

Sir, so far as the agricultural income-tax is
concerned, I want to make one suggestion. In
the case of those farmers whose income is
below a certain limit, I think they should not be
asked to file their returns because these
income-tax returns are very complicated
matters and these farmers are not able to fill up
the forms correctly. I think that in the case of
people whose income is up to Rs. 18,000 per
annum from salaries, no income-tax returns
need be filed although they pay income-tax.
Could not such a device be adopted in the case
of i our farmers also?

Mr. Vice-Chairman, Sir, I welcome the relief
provided to the pensioners. I also welcome the
new social security scheme introduced for the
benefit of industrial 1 workers because they
have not to pay anything towards it from their
pocket. I wonder why this sort of a social
security measure was not offered to the old and
aged also? I would suggest that some such sort
of an old age pension should be introduced for
aged people also and the implementation of this
scheme should be made obligatory upon all the
States. I would earnestly request the hon.
Minister to review this particular matter.

Sir, our hon. Finance Minister has rightly
pointed out that an effective attack on rural
poverty and under-development can only be
planned within the framework of an inte-
grated programme of rural development
based on a detailed knowledge of local
needs, resource, endowments and poten-
ialities. We have immense potentialities of
employment opportunities under any such
scheme, particularly the rural youth who will
benefit a great deal because at the moment
they do not have scope for enough
employment opportunities in the industrial
towns.

Moreover, Sir, the construction of rural
roads, particularly in the border areas, is a very
vital thing. The sum provided towards this end
is only Rs. 15 crores and, in my opinion, it is
far from adequate. More i funds should have
been provided for this purpose.
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[Shri Krishna Bahadur Chettrij Sir, the hon.
Finance Minister has also laid emphasis on
maximum utilisation of locally available
resources, including natural resources. Unless
we prepare our plans according to the
requirements of the area, particularly the
aneluil, which comes under the Plan, the poor
people will get hardly any I benefit. The time
has come when we have to forget about the
district plans also. We have politics there too.
So our plans should go lower and lower to the
bottom till they tackle the problems of the
cmehal. Then, Sir, formulation of plans
according to the requirements of the local areas
will not solve the problems unless we ensure
that they are implemented. If that is not done,
people will lose faith in the Government. We
have seen in many cases that schemes have
been prepared and surveys conducted simply to
be kept frozen on the shelves of the
departments. For instance, in the case of
Darjeeling District, which is an industrially
backward district, we had prepared a plan, the
Ramman Hydro-Electric project long ago.

And this was prepared according to the
local needs and according to the availability
of the natural resources. Only last week in this
House; the hon. Minister of Energy, while
replying to my question, said: "This is now
being examined and we in our Ministry are
considering whether it can be included in the
projects under the Sixth Plan. But the ultimate
decision will have to be taken jointly in
consultation with the Planning Commission
and at this stage I cannot make any firm
commitment." So, Sir, this is the fate of a
project which is located in the industrially
backward area. The broad policy of the
Government is to give top priority in the
setting up of industries in the hilly areas and
the industrially backward areas. The same
thing happened with regard to the watch
factory to be set up in my district even though
the feasibility report and every other thing
was complete. My humble submission is that
if the feasibility report of any project in this
country is finalised, the work should be
started immediately. This will only gain the
confidence of the people. I would like to urge
upon the hon. Minister to include, if possible,
this project in the next year's Budget. It will
benefit, to a great extent, the tea industry of
the whole of North Bengal which needs
immediate modernisation.

You may be aware of the fact, Sir, that the
prospects of the tea industry in North India
are not bright as many of the tea gardens
have been closed and many of them are sick.
1 think this is the right time that the
Government should come forward with some
concrete proposals.

1 welcome the tax relief given to he Dar-
jeeling tea which falls under zone 3. So far as
I understand, the relief is only 15 paise per
Kg. Last year also, the relief given was 10
paise per Kg and the total relief, thus, comes
to 25 paise per Kg. Even then, the excise duty
on Darjeeling tea now is, I think, Rs. 1 -25
per Kg. which is still the highest. This
Darjeeling tea is the finest variety in the
world. The cost of production is the highest
and the yield is the lowest and the
Government has also appreciated this
difficulty. So, 1 would like to request the
hon. Minister to see to it. The tax relief is not
sufficient e\en to meet the statutory
obligations to the workers. While giving
relief to the management of the tea gardens, I
think they should utilise this money in paying
to the workers and discharging their other
obligations towards the workers. 1 think
Government has to see to it.

Lastly, Sir, it is gratifying to note that the
Central allocation for tribals has been
doubled, that is, Rs. 40 crores, and for hill
areas, development has been speeded up and
the amount has been stepped up to Rs. 36
crores from Rs. 20 crores in 1975*76. But,
Sir, it is regretted that the schemes of many
of the isolated villages, have not been
included simply because of the fact that the
population of the tribals in these villages is
below fifty per cent. From my own personal
experience, I can say, the conditions of these
isolated villages and the conditions of the
people living there are the worst.

I would like to urge upon the hon. Minis-
ter to include in the tribal subplans even
those villages where the tribal population
constitutes only 20-25 per cent. I would
request the Minister to relax this population
criterion while framing the tribal sub-plans.

SHRI HAMID ALI SCHAMNAD

—

through his Budget, tried to help the
i rich and the poor alike. As far as the

(Kerala) : Mr. Vice-Chairman, Sir, the hon.
Finance Minister, Shri C. Subramaniam, has,



187 Budget (General)

[Shri Hamid Aii Sehamnad] poor is
concerned, there are no fresh taxes on
consumer articles.  As far as the rich is
concerned, he has not only taxed them,
but has also given tremendous reliefs.  Mi.
Subramaniam has presented the Budget
when the circumstances are favourable.
The year 1975-76 has relatively been a year
of good economic performance with a
bumper harvest, stabilisation in the price
level, a marked improvement in the per-
formance of the Public sector and better
growth of industries. The Budget pro-
posals would accelerate production and
quicken fre pace of economic growth. As
has been pointed out by the hon. Finance
Minister, the outstanding feature of the
Budget is the increase in the plan outlay for
1976-77, which is of the order of Rs. 7,852
crores, an increase of 31 -6 per cent. It is
bound to stimulate all-round economic
activity.

The Income-tax and Wealth-tax rates have
been reduced. The earlier reductions have
actually led to better tax collection. This has
persuaded the Finance Minister to go a little
further in the same direction. It is for the
income-earners, especially professional,; and
businessmen, to respond to the gesture by
paying in full what is due from th£~ to the
e\chequer voluntarily. This wouiu Blake
them more honest. I hope Ifeej * ould rise to
the occasion.

The voluntary disclosure scheme has
brought into the open all the unaccounted
income and wealth with some sections of the
public. 1 hope they would take advantage of
the situation and be in a position to contribute
to national development. The compulsory
deposit scheme has created great hardship for
the workers. I would request the Finance
Minister to withdraw this schen

1 would like to say one thing as far as the
Wet h.--tax is encerned. Just like Income-tax.
whatever is exempted should be exempted
completely in computing the tax. For
example, if a person has a wealth of Rs.
1,70,000, he should be taxed only on Rs.
70,000. The entire amount should not be
taken into consideration for the purpose of
levying the tax. We should see that the
rnktote-cla®s people are not affected. The
first Rs. One lakh should be exempted. If a
person has pro-;:,, worth Rs. 6-7 lakhs
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his entire property may be taxed. Some times,
a man who does not pay Income-tax at all
may be compelled to pay Wealth tax. After
all, the value of the property would increase
every year. This should be considered by the
hon. Minister.

Duties on drugs and medicines should be
reconsidered. This is affecting the human
beings. Under any welfare State drugs should
be within the reach of a common man.

The Budget has not given the expected
relief to small farmers. Rural population does
not get much encouragement for agricultural
production. The reduction given in fertilizers
is not enough as compared to the fall in the
prices of the agricultural commodities. The
agricultural prices have fallen by 50 per cent
but the price of industrial products has not
come down. Irrigation facilities that have
been provided are not up to the standard as
far as the farmers are concerned. Credit
facilities are not there for poor farmers. The
interest charged is very high. Credit facilities
should be given to the farmers at a lower rate
of interest. The hon. Finance Minister himself
has made it clear in his speech, 1 quote :

"Modern agricultural requirements vastly
increased the input of credit. Since
nationalisation, commercial banks have
expanded greatly their activities in the ¢
rural areas. There is, however, stiil a vast
gap between what is available and what is
needed. This gap is now sought to be filled
partially by new established regional rural
banks which will pay special emphasis on
meeting the credit needs of the more
vulnerable  sections of the -rural
community."

So, the Finance Minister himself admits
that there is a gap between what is available
and what is needed. 1 appeal to the hon.
Finance Minister to see that these farmers are
given what is due to them for producing more
and more agricultural products. Otherwise,
they will run away from villages. They would
not cultivate. Many of the farmers who are
producing foodgrains will be compelled to
shift to the commercial crops because they
would find that to be more economical.

The other thing is, crop insurance scheme
has not been worked out. The farmers.
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should oe able to insure their crops against the
vagaries of nature. Ifthere is any damage to
his crops on account of any unforeseen
reasons, like flood or drought or i any other
natural calamity, he should be 'able to get
compensation just like any other insured
article. This would help j the farmer and
give him a sense of security J for his day-
and-night toil. He depends on the pity of the
nature and if the nature is not in his favour, the
crop that he grows is destroyed. Sometimes
pests destroy his crop and sometimes other
natural calamities are responsible for this.
So, I submit that there should be a
crop insurance scheme. The Government
should kindly consider this.

The pice of the coconuts has gone down. It
is really 50 per cent but the cost for the
farmer has gone up. Coconut is the main j
economy of Kerala and many other States,
like Karnataka, Tamil Nadu, even Assam and
Bengal. What I want to submit is, there was a
proposal to form a Coconut Board on a
national level to help the coconut renters, to
stabilise the prices, just like you have the
Rubber Board, you have the Coffee Board. [
submit that the Government should have a
Coconut Board on a national level.

As far as the agricultural income-tax 1is
concerned, 1 should like to point out that there
is no uniformity. Whereas the urban income-
tax for a person coming from Punjab or
Bihar or Kerala or Karnataka is the sair.e. so
far as the agricultural income of a person is
concerned, it is not uniform in the States.
Take, for example, Kerala. If a oerson"s
income from agriculture is more than Rs. 5000.
he has to pay income-tax at the rate of 17 per
cent. Karnataka is also following Kerala in
this regard. So, for an income above Rs. 5000
up to Rs. 15000, he has to pay at the rate of 17
per cent. And if bis income is more than
Rs. 70,0£>0, he has to pay agricultural income-
tax at the rate of 70 per cent, as it is now. Now,
in the present Budget of Kerala, I think, they
have reduced it to 60 per cent or so.  So,
the maximum agricultural income-tax for a
man from Kerala and Karnataka is 70 per
cent or more. On the other hand, what is the
tax that you levy on a farmer in Punjab,
Haryana, Andhra Pradesh or Bihar? He has to

pay only a
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nominal tax. So I want the Finance Ministry
and the Agriculture Ministry to have a
uniformity with regard to the taxation of
farmers; whether he comes from Punjab,
Bihar or Kerala, it should be the-same.

Another thing, Sir, is with regard to the
aerodrome in Calicut. Calicut is a very
ancient city. Even before the Britishers came,
Calicut used to have trade with Arab, China
and other countries. Such an ancient,
historical city like Calicut does not have an
aerodrome. The matter is pending with the
Government of India. The land required had
been acquired as early as 17-4-1971. The
Kerala Government has incurred an
expenditure of Rs. 15 lakhs for this project.
The matter is still a subject of discussion
between the Ministry of Civil' Aviation and
the Planning Commission, although this has
been included in the draft Fifth Plan of the
Civil Aviation Department. This may kindly
be considered.

Kerala is chronically a deficit area with, regard
to foodgrains.  Although we earn foreign
exchange by producing cash crops like tea,
rubber and cashew-nuts, the locally produced
paddy is sufficient only for two to-three
weeks. Therefore, Kerala has to-depend
only on the supplies from the Central pool.
The State Government has been making
frequent representations to the Government
for increasing the allotment of rice.  The
present  allotment is 54.000 tonnes per
month. That has been the allotment in
February, 1976. The Food Minister of the
State has sent a letter on 1-1-76 to the
Government of India  urging enhancement
of rice allotment o atleast 73,000
tonnes per month  so as to enable the
Government of Kerala to distri--bute ration at
the rate of 120 grams pet-adult per day.

Sir, it is worth concluding now with a |
word of thanks.

Thank you.

SHRIMATI LEELA DAMODARA
MENON (Kerala) : Mr. Vice-Chairman, Sir, |
support the Budget proposals for 1976-77. The
Finance Minister sounded very hopeful, self-
confident and optimistic when he presented the
Budget, and he has. j  imparted the same
feelings to the nation.



191 Budget (General)

[Shrimati Leela Damodara Menon]

From a cautious, groping and none-too-
robust economy, we are now at the corner of
economic stability. And this Budget has
brought a feeling of relief to everyone. The
Finance Minister has assured the House that
a new dynamism is going to be injected into
our economy for accelerated growth.
Poetically he has stated that — 4 P. M.
"There is a tide in the affairs of nations,

as of men, which taken at the flood leads

on to fortune."

Last year, listening to the sharp criticism of
the Budget proposals, I felt repeating to the
hon. Minister some lines from Tagore, which
I remembered— "They call you mad, Wait
for tomorrow, keep silent;
They throw dust upon your head, Wait
for tomorrow;
They sit apart in their high seats,
Wait for tomorrow;
They will come down And bend their
heads." Those who attacked the Finance
Minister last year are now bending or should
bend their heads in apology because many
of their fears and doubts have proved false
and unjustified.

This Budget is hailed by all sections; most
people call it a common man's Budget the
like of which has not come for many, many
years. Compared to the unexpectedly high
annual Plan outlay of over Rs. 7,850 crores,
the new taxes are quite negligible. The tax
reductions are a pleasant surprise to
everybody. They may not be appreciable.
Nevertheless, they are like the straw taken
off the camel's back to lighten its burden.
Soaps, detergents, plastics, blades, garments
and some other items, will be cheaper
because of the lifting of the excise duty on
them. But I agree with the hon. Member
from that side who spoke earlier that if the
removal of this excise duty and the conse-
quent reduction in price will only mean soap
of a bad quality, then the reduction will be
practically of no use.

With regard to blades, I do not know how
costly the production of blades is. But when
you have some increase in the import duty
of stainless steel and when with that stainless
steel you produce the blade and then when
you reduce the cost, would it be
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economical or would it be possible to get a
good blade? Or is the steel indigenous and
the blade is not going to cost so much?
Well, 1 would like to have some clarification
about it.

When the excise duties were imposed, it
was said that the poor man would suffer.
But now when the excise duty is lifted, then
they say that it benefits the richer classes. I
cannot understand that argument from the
Opposition.

For the poor workers, the pensioners, the
writers, the artists and the farmers, the
Budget has brought benefits. Exemptions
from wealth-tax on construction of small
dwellings and other ameliorative measures
will have their impact on the individual
beneficiary. 1 wish that the Finance Minister
could have considered an increase of 1 per
cent of provident fund by the Government
because it is high time that we made some
provision for the worker after his retirement.

Sir, 1 also feel happy that the Minister has
not isolated economic development from
social justice. But I do hope that some time,
very soon, we will have a general social
security scheme that will provide for all old-
aged and handicapped people as also for the
unemployed people—1 will not say able-
bodied people.

He has not also put a premium on poverty
and has consciously searched for effective
steps for the eradication of poverty. I know
that the concessions to the richer section are
a contentious step. But if such concessions
prevent tax evasion and increase productivity,
the experiment is worth while. Care is to be
given and a helping hand extended to such
sick units, whose ailment is environmental
malaise. It might save a number of small
units from the red. Tt is not the big groups
that have to be helped but the smaller
entrepreneurs. I am not going into the details
of the tax relief proposals in regard to the
upper sections. That has all been gone into in
detail. But I can only say that the Finance
Minister deserves our felicitations on mana-
ging through a very tough year wonderfully
well and stopping into the next with greater
confidence. He has achieved a growth rate of
5 per cent and I think it is a very
commendable thing to do during the last

\
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year which has been a very hard one for us.

Sir, the Finance Minister has kept his
promise to contain inflation. It has to be
admitted that India has been able to arrest
inflation, part of a world-wide problem, as
no other country in the world, which has
been in the grip of spiralling prices, has been
able to do. And that is no mean achievement.
It is not due to any magical formula. A year's
determined and constant struggle to get the
nation to accept a much-needed economic
and social discipline, effective arrangerpents
for procurement and distribution, streamlining
of administration and stern action against
blackmarketing and corruption have led to
this. To me, the Budget reflects the political
situation in the country which has withstood
the shocks and pressures of anti-Indian
foreign influences and anti-people internal
subversion. Long before the Budget came,
the common man had already started having
a sense of satisfaction at having escaped
political hooliganism and destructive action.
The 20-point programme had already
introduced fresh priorities in identifying
programmes of social concern to the weaker
sections and had given a new vigour to
economic achievements.

Sir, I was just wondering why, when such
concessions were being given, a little reduc-
tion in petrol prices could not have been
thought of in view of our discoveries of
bigger oil fields. It would have been a
gesture through the Finance Minister by the
Petroleum Ministry. With regard to tyres
and tubes, I was wondering whether the
benefit would go to the producer only or to
the consumer also. I understand that the
benefit does not reach the consumer. I hope
some changes would be made so that the"
benefit would also reach the consumer as
well as the producer.

Sir, there are certain tax reliefs for which I
did not find much use. For example, TV sets
below Rs. 1,800 have been given some
relief. 1 just do not know whether there is
any TV set for Rs. 1,800. Then it is said that
drugs containing alcohol will be taxed. Does
it mean that homoeopathic medicines which
have also an alcohol base and ayurvedic
medicines will be taxed further? Then that
would again affect a large section of poor
people.
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SHRI BRAHMANANDA
(Orissa) : They mean tonics.

PANDA

SHRIMATI LEELA DAMODARA
MENON : Medicines with alcohol base and
tonics. Regarding patent drugs, it is the
poorer sections that will suffer. The rich will
get the medicines anyway. The poor petient
does not take a drug out of choice. The
doctors prescribe it. And when the doctors
prescribe tonics to the poorer people, they
have to pay the increased price. So I would
request the Finance Minister to consider
removing this extra charge on patent drugs.

Sir, with regard to the integrated rural
development programme, it has really
caught our imagination. The old ideas are
giving place to new ones. India living in
villages will also see a new village economy
where people who do not live on land need
not leave the villages and they will be given
a chance to remain in the village itself. It is
said that 75 million jobs are to be found in
the villages. That means that a large number
of our young people need not leave the
villages but live there itself.

In this connection, I would like to know
whether along with this new programme of
finding employment for 575 million people
with better scientific and technological
training, Government would consider im-
provement of the conditions of one of the
biggest and most backward sections in the
country, namely, the women. In the villages
when you take ameliorative measures, you
have to consider the farm and the house
programme so that the problems of women
who form the largest working sections in the
agricultural sector are also attended to. Today
they suffer because they do not have any
scientific and technological training. Women
have proved today that they can work in
foundries or in any engineering unit on their
own. I would request the Government to give
the women special training programmes
which will give them scientific knowledge
and technological skill so that the women, the
home and the country will benefit from this.

When 1 think of the large vista of activities
that are going to be undertaken, I wonder
whether we have the necessary i
administrative machinery or accurate sta-!
sties or enough popular involvement for
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[Shrimati Leela Damodara Menon]
making these programmes a success. One
factor I would like the Government to
consider is this. A new incentive of 25 per
cent is given to the industries for the pur-
chase of machinery etc. Would such a
concession be given to the farming sections
so that greater inputs are put in the land?
Will the Government give 25 per cent
concession to the farmers also?

Speaking of my own State, I am glad that
Shri Schamnad has raised some of the
points. Kerala is making a brave effort to
attain a breakeven in all spheres. Yet it is
finding it very difficult. Food production has
increased in the State. Nevertheless, it is not
enough. 1 am glad that earlier in this very
House the Food Minister said that Kerala
will be given adequate supplies of rice. 1
only request once gain that this assurance
should not be broken and Kerala should get
at least 120 ounces of rice which is a
commitment made to the people and this
commitment can be fulfilled only if rice
comes from the Centre.

With regard to the aerodromes, Shri
Schmnad has spoken about' only Calicut
aerodrome. There are three aerodromes
under the consideration of the Central
Government. Trivendrum aerodrome is very
vital because it is going to be an international
hop-over. Cochin airport is of vital
importance not only from the point of view
of Kerala, but also for the entire South India
because of its large industrial importance.
These three aerodrome projects are still
under the consideration of the Government
of India.

SHRI HAMID ALI SCHAMNAD (Ke-
rala) : Let them improve the existing aero-
dromes, f want drinking water first. But she
wants Biriyani.

SHRIMATI LEELA DAMODARA
MENON : Let us have both water and
Biriyani.

My request is that when there is such a big
annual plan outlay for the whole of this
country, part of it could be channelised for
Kerala so that some of these very vital pro-
jects in Kerala can be undertaken and
completed.

Another project on which a decision has to
be taken is the super-tanker berth at Cochin.
This is one of the pet programmes of the
people of Kerala. But it has not yet
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got the same enthusiasm of the Government.

I also agree with Shri Schamnad with
regard to the Cocoanut Board. Not only the
price of cocoanuts is going down, there is
also lot of other problems with regard to
cocoanut cultivation.

Therefore, it is vital and necessary that a
Cocoanut Board should be set up and the
whole cultivation as such should receive
better assistance and investment facility.

A fresh point with regard to Kerala, which
requires aid, is that even while we are think-
ing of plans and programmes for the next
year, we should pay immediate attention to
the coir and cashew industries which are still
not out of the woods. Sir, I am interested not
only in these two industries, but also in the
people involved in them because more than
ninety-nine percent of the workers in these
factories are women and, today, because of
the bad state of these two industries, they are
the worst exploited labourers in the whole
country, perhaps in the whole industrial
world.

Then, Sir, there is a big crisis developing
amongst the educated boys and girls in
Kerala because of unemployment. I would
like to make a plea, Sir, that while we are
thinking of many projects like the "70 mil-
lion jobs in the rural areas" project, unemp-
loyment in Kerala must be immediately
attended to by the Government. Otherwise,
Sir, the underworld forces of reaction are
goint to utilise these people and already
there are signs being noticed that this is
being done.

With these few words, Sir, I support the
Budget proposals and I make a plea for
special consideration to be shown to Kerala
which is probably the southernmost State
and which is far away from Delhi and hence
needs special attention.

SHRI KHURSHEED ALAM KHAN
(Delhi) : You say something for Delhi also
so that Delhi also will get something.

SHRIMATI LEELA DAMODARA
MENON : For that you people are there. Sir,
once again I congratulate the honourable
Finance Minister for having brought this
country to this level of stability and growth.
Thank you, Sir.
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SHRI N. K. BHATT (Madhya Pradesh) :
Mr. Vice-Chairman, Sir, I would like to
associate myself with the earlier speakers in
welcoming the Budget. The people of this
country are also very happy over this bold
and realistic Budget. Probably, it is for the
first time since the country attained
Independence that we have a Budget bene-
ficial to every section of our society. Every-
body has got something in this Budget for
which the entire country offers its congra-
tulations to the hon. Finance Minister.

Sir, the general reaction to the Budget, as
I said earlier, has been very favourable and I
should say this Budget is a sort of gift to the
emerging disciplined society, which is
determined to work for improving the
overall condition, whether it is defence or
the industrial sector or the agricultural sector.

Sir, though a deficit of Rs. 320 crores has
been left uncovered, incentives have been
given to promote investment. These
incentives are bound to give a new orien-
tation to our entire socio-economic structure.
The net additional taxes would amount to
Rs. 80 crores, Rs. 48 crores for the Centre
and Rs. 32 crores for the States. The
budgetary gap of Rs. 368 crores at the exis-
ting taxation level would thus be reduced to
Rs. 320 crores. The current year is expected
to and with a deficit of Rs. 490 crore. But
with our foodgrains production the order of
114 million tonnes and an annual growth rate
of 5 per cent, I do not think this deficit would
add to inflationary pressures.

Tax rates have been reduced at all levels
to benefit both the producer and the con-
sumer. This has been reflected in the overall
Budget proposals. I would like to give a few
illustrations. Reduction in excise duty on
laundry and cheaper toilet soaps, detergents,
stainless steel blades, small-sized table and
pedestal fans, dry cells, cut in excise duty on
medium-sized refrigerators, small TV sets,
passenger cars,
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[Shri N. K. Bhatt] jeeps and ambulances,
excise duty exemption to motorised cycle-
rickshaws, rationalisation of excise duty on
cotton textiles, reduction in levy on
machinery and equipment for fertiliser and
newsprint factories, reduction in duty on
computers, abolition of duty on rock
phosphate and sports goods required for
international competitions, all these testify the
determination of the Government to improve
the socio-economic life of our people and to
improve their living standards.

Sir, the demand for reduction in the price
of tractors is a genuine one. When all other
requirements of the people are being
considered, including making available
cheap TV sets, I would request the Finance
Minister to consider this demand also, more
so when he has given a new orientation to
our economic industrial and agricultural
activity.

The maximum marginal rate of taxation
has been brought down from 77 per cent to
66 per cent. Similarly, there has been
reduction in the rates of Wealth-tax at all
levels. The Finance Minister has rightly said
that the present higher rates of tax provided
a powerful incentive for manipulation and
widespread tax evasion. This does not need
any illustration. This could be seen from the
fact that capital has been shy in our country.
People with money were not coming
forward to invest it. The new concessions
which have been given by the hon. Finance
Minister are bound to give an impetus to
increased investment and economic activity.

In this connection, I would like to make a
mention of the voluntary disclosure scheme
and the response, it has secured. 1 am sure,
Sir, in course of time as the atmosphere and
the climate is warming up, the country is
bound to have more such disclosures. The
income which was hidden, the black money,
is now going to be white money and it is
bound to be utilised for investment and other
nation building act-vities.

AN HON'BLE MEMBER : It is virgin
money.

SHRI N. K. BHATT : Well, it is a matter
of opinion but the fact cannot be denied
that the black-money has played havoc.

The Compulsory Deposit Scheme
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has been extended for a year more for raising
resources for financing the Plan and also to
reduce the inflationary pressures generated by
large disposable incomes in the hands of
income-tax assessees. While 1 am on this
question of Compulsory Deposit Scheme, I
for one must support this scheme because in
any society where you want to build up or
make further investment, the money has to
come. Though the working class people are
poor and may not be able to make huge
investment, the Compulsory Deposit Scheme
enables to give them a sense of pride and a
feeling that they are equally partners in
building up capital in the country which is
required for developmental activities. Sir,
from this point of view, the working class
people do deserve to be congratulated for the
cooperation they have been giving in
contributing to the Compulsory Deposit
Scheme.

A scheme of investment allowance for
certain priorities is to be introduced to
replace the present scheme of initial depre-
ciation allowance.

Sir, another very important feature of the
Budget proposals is that the Indians abroad
will be exempt from wealth tax for 7 years
in respect of savings they repatriate to India.
Sir, the Indians living abroad are not less
patriotic. A good number of them, though
they have not visited the cour.tr> for a long
time, still look to India as theii benefactor,
and they have been sending money to their
people in India. Though foreign exchange
racketeering and all those things were there,
this proposal is bound to get good response
and the Indians abroad will be transmitting
their money this way. The concessions given
to them are bound to have a sort of impetus
and encouragement They will be willing to
transfer the money they are earning abroad.

There is a suggestion that a committee
will be set up to review the system of in-
direct taxes. Sir, I feel that this committee
should not be like other committees, hope it
will have business-like deliberations and go
forward with such proposals which should
ultimately help in introducing checks on
foreign exchange racketeering. Sir, this is
certainly a very good move.

A record Plan outlay of Rs. 7,852 crores
has been provided for 1976-77 with empha-
sis on the completion of projects in key
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sectors such as irrigation, agriculture,
power, petroleum, coal, steel, transport and
communications. This is 31-6 per cent
increase over the current year's allocation of
Rs. 5,966 crores.

Sir another highlight of this year's Budget
is the new social recurity scheme for which
necessary legislation, as has been stated
would be introduced in the current session
by the Labour Ministry, under which in the
event of demise of a worker while in service,
his dependents would be entitled to an
additional payment equivalent to the average
balance in the provident fund account during
the preceding three years subject to a
maximum of Rs. 10,000. The scheme would
apply to all subscribers who have main-
tained a balance of Rs. 1,000/- during the
preceding three years. The scheme would be
jointly financed by the Government and the
employees. This is indeed a most welcome
feature and working class II over the country
have very much appreciated the move.

Sir, on the side of agriculture, there is a
provision in the Central Budget for irriga-
tion and flood control of Rs. 20 crores,
which along with the State and Union Terri-
tories Plans will be Rs. 673 crores. For
major and medium irrigation and flood
contrc! these provisions have been made.
This is bound to give a new impetus and a
new momentum to our economic activities
in the country.

Under the 20-Point Programme, provi-
sion has also been made to bring, I think,
five million hectares under major and
medium irrigation during the Plan period.
The investment proposed next year would
create potential for one million hectares
more. This is something very commendable.

The allocation for the steel sector is Rs.
402 crores. This has also been doubled. The
allocation for petroleum and petrochemicals
has been stepped up from Rs. 170 crores in
1975-76 to Rs. 274 crores in 1976-77
andrightly so. As has been stated from time
to time by the Minister for Petroleum, the
country is really making headway towards
selfreliance and we have made a break-
through. Of course, there is a feeling in the
country only, with the progress made in the
field of oil, the prices of petroleum
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products, particularly of petrol, are not being
reduced. I would not like to go into the
merits or demerits of this proposal. But 1 do
feel that paying higher price is also a
contribution on the part of those who use
petrol to give a boost to make the country
self-reliant in oil and other petroleum pro-
ducts.

On the Defence side, the outlay is Rs.
2,544 crores. We all know that a country
which wants to be self-reliant, a country
which has to cater to the requirements of its
people has to give priority to economic
activities. But at the same time we also
know, if past experience is any guide—
there have been onslaughts on our country
during the last fifteen years—it is most
appropriate that a country which is strong
enough to defend itself can alone have the
capacity to develop its economic self-re-
liance. From this point of view, nobody has
any grudge over whatever provision is made
for Defence. With our progress on the
technological side, the country will be
equally strong to defend its frontiers against
any aggressor. The Minister of Defence has
rightly stated that we do not have any eye
over anybody, but if any country is going to
have any eye over us, whoever may be its
allies, we do not care, and our country will
fight any aggression as one man, as was
done at the time of the previous aggressions
over us. A strong country is not only an
asset to us, but it will also be a source of
bringing about peace not only in the sub-
continent but also in the whole Asia, may be
in the whole world.

In the Budget for 1975-76, the emphasis
was on stabilisation and consolidation. We
can proudly claim that both these objectives
have been more or less achieved. In the next
year's Budget, the emphasis is on growth,
and rightly so. For this, price stability
should be harmonious, exports should
increase and non-developmental expenditure
should be reduced.

No doubt, many incentives have been
given for the corporate sector. But the
Budget also helps the pensioners, the indus-
trial workers and the smokers of cheap
brands of cigarettes.

Sir, these are some of the observations
that I have to make. But I would also like to
draw the attention of the hon. Minister

' to two more items. A special feature o]
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[Shri N. K. Bhatt] the proclamation of
emergency has been that there has been,
during the last six months, a hectic
industrial activity, and production has
increased considerably.

Sir, I am one who is connected with
industrial production activity and 1 would
like to mention the instance of coal. Coal
production has gone up considerably but the
difficulty we find is that where there is coal,
there are no transport facilities and where
there are wagons, there is no coal. This
anomaly has got to be rectified, and that can
be done only by providing more money for
transport and communications. There have
been proposals that new railway lines have to
be laid to connect all the coal mines with the
other centres. I hope that the Finance
Minister will give due thought to this
question.

Another suggestion that I would like to
make is with regard to prices. Prices are a
major factor to be watched and under check
to generate a proper socio-economic climate
for our people. We have seen big fluctuations
in prices during the last few years. Prices
had gone up without any rhyme or reason.
In some cases, prices had been kept under
control. As was pointed out, the Agricultural
Prices Commission has also made certain
recommendations without going into the
realities of the whole problem. From this
point of view, I would suggest that there
should be a standing prices commission
which should look into and study the various
factors which determine the prices of various
commodities. If that is done, it will be
completely in tune with the objectives that
the country has or the proposals and
objectives that the lion. Finance Minister
has, especially at this time when he has come
with his new proposals.

Sir, one word more and I have done, and
that is with regard to the economically
backward States in our country. Of course,
the whole country is economically much
behind and we all have to work hard to
make it prosperous. But some of the States
are economically very much backward and
that backwardness is not because the people
are poor. It is because they do not have the
infra-structure, particularly with reagard to
transport and communications. Sir I have in
view the case of Madhya Pradesh

[RAJYA SABHA]

1976-77 212-

When this State was formed, the States
Reorganisation Commission did make cer-
tain recommendations knowing full well that
it was a vast State which did not have proper
transport and communications. Sir, I would
say that if I have to go from Nagpur to
Bastar, which is at the farthermost end of my
State. I take 25 hours by car because there is
no other communication, no railway line not
even roads in many areas. It is an area where
we have found gold, aluminium, tin and a
number of rich mineral deposits. The
development of these minerals, or I should
say the exploitation f these minerals, to the
benefit of the people cannot be done unless
some positive measures are taken to provide,
finances which the State can use for its
development and other economic activities.

Sir, with these words, I once again congra-
tulate the hon. Finance Minister for bringing
this forthright, bold and realistic Budget
which is neither "left" nor "right", which has
not been brought with any bias but which
looks to the genuine requirements of the
people. And for this, he deserves
congratulations from all sections of our
people. I am hopeful that the economy will
become buoyant and grow at a rapid rate.
Thank you.

SHRI G. LAKSHMANAN (Tamil Nadu):
Mr. Vice-Chairman, Sir, this Budget is not
Mr. Subramaniam's Budget. This is a Budget
of Kubera. Kubera is the wealthiest god. And
this is a Budget of Kubera. When the 20-
point programme has been placed before the
people and when we require money to
implement the 20-point programme, I do not
know how various concessions have been
announced by the Finance Minister. I may
state that this is not an occasion to announce
tax concessions in wealth-tax and other
taxes. When we require money for
implementing the 20-point programme, 1 do
not know how Mr. Subramaniam has
decided to give some concessions in wealth-
tax and other taxes. Therefore, Sir, I would
say that this is not a Budget that should be
presented in Parliament when the emergency
is there. This Budget has hit the middle class
and the poor people. At their cost,
concessions have been announced to others.
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Sir, take for instance, the clearness allo-
ance that has been announced to the pen-
sioners. The Pay Commission's recom-
mendation was that for every increase of 16
points, pensioners should get an increase in
dcarness allowance. These recommen-
dations of the Pay Commission were accepted
by the Government in toto. The pensioners,
in the language of our Prime Minister, are
unorganised labour; they cannot organise
themselves into an organisation and fight
for their rights and get things done from the
Government. They are the poor people who
have served in Government services for 25,
30 and even 40 years. These people should
have been given three to four instalments of
dearness allowance increase. But the
Government announced an ad hoc increase
of Rs. 10/- or 10 per cent. In this country
pensioners are not treated honourably. In
other countries it is not so. Take, for
instance, France where the pension is three
times the basic pay. In the United Kingdom
the pension is the last pay drawn. But here
what is the pension? A clerk who gets Rs.
500/- will get a pension to Rs. 140/- or Rs.
150/-. The moment he hears that he is going
to retire, he falls sick. After retirement he
may not survive for many years due to
starvation. I hope the pensioners will not
mistake me when I say that some of the
Government pensioners are beggars in the
streets. We meet some of them. They ask:
"Where are you going?". Iflsay:"l am
going by this bus", the pensioner will
say: " am  a Government pensioner".
May be  State Government of Central
Government, a was drawing Rs.  500/-.
NowI am get-ing a pension of Rs. 150/-.
1 have five children, all of marriageable
age. | am not able to make both ends meet.
I want some money." This is the
position  of Government pensioners. 1 do
not know why the Government is not

implementing the Pay Commission's
recommendations in regard to the
pensioners. Some concession has been

given in the wealth tax. But pensioners are
not getting what they should, even according
to the assurance given to them on the basis of
the Pay Commission's recommendations. It
is being denied to them.

Their recommendations are not accepted in
regard to grant of dearness allowance.
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Two years back our benign Government
thought that because of payment of extra
dearness allowance to their employees,
inflationary trends were noticed and therefore
they decided that it should be impounded. It
was very clearly stated that that the
impounding will be only for two years. Now
an announcement comes that it will be
extended for another year. The Government
employees were thinking that they would get
back the impounded amount with the very
good interest at the rate of 12 per cent. Now
they are told they can take back the amount.
But see the cheating that has been done by
this Government to the employees. They are
not going to give anything to them because
the impounding continues and the same Rs.
1000 crores will still remain with the
Government. They are not going to give
anything from what they have already
impounded.

Therefore, you will see, Sir, that the
Government thinks that because it has im-
pounded it, the Government employees
have managed somehow. Sir, if the Govern-
ment appoints a committee and tries to see how
the Government employees have been
managing all these two years without getting
their DA because it has been impounded, it will
come to know that these people have taken
loans thinking that they would get at least after
two years this amount. Of course, they would
return it in four or five instalments. But, Sir,
they have already taken this amount on loan
from persons on the basis of promissory notes
and other things and there are people to give
them money thinking that they would get it
after two years or so. Has Mr. Chavan assured
us? No. Has Mr. Subramaniam assured us?
No. Have they assured that they would
definitely get this amount after two years? No.
1 say this because if a promise is made by the
Government, the Government has to honour it.
Whatever might have been the difficulties of
the Government, it should not have
impounded the DA for one more year.
Therefore, Sir, I say that it has hit the middle-
class people and it has hit the ordinary people.
But, Sir, to whom have they given
concessions? They are giving concessions to
the wealthier classes? These two things—
impounding of the DA for one more year
and not granting DA to the pensioners as
recommended by the Pay Commission—are the
two examples which I have cited to show
that this is a Kubera's
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Budget presented by Shri Subramaniam and is
a Budget for the Kuberas and not for the
Kuchelars. You know, Sir, ihat Kuchelar has
27 children. This Budtet is going to affect the
Kuchelars , but is going to help the Kuberas.
Therefore, Sir, this Budget is a Kubera's
Budget.

Another thing I want to tell is that as far
asTamil Nadu is concerned, a great injustice
has been done to it. Sir, right from the year
1957, we have been crying for a steel plant at
Salem and a Steel Plant was inaugurated at
Salem sometimes back and the estimated
cost is Rs. 818 crores. But, Sir, do you know
what they have allotted? They have allotted
last year only three crores and this year also
they have allotted another three crores only!
How long it take at this rate to complete it?
It will take two hundred years, according to
the present calculation! I cannot accept if
they say that they have done this thing with
regard to some of the existing plants. You
know, Sir, that for the Bhilai complex they
have allotted Rs. 119 crores and for the
Bokaro plant, Rs. 150 crores. But they have
brought down the allotment for this plant,
the Salem Steel Plant. Our Finance Minister,
Shri C. Subramaniam, has already become
the Finance Minister for Tamil Nadu also
and in the Tamil Nadu Budget, he has asked
the Central Government to allot at least
sixteen crores for this and the MPs of Tamil
Nadu also have already approached our
Prime Minister and have asked her to allot at
least sixteen crores of rupees. This has not
been acceded to and they are not getting it
and we are getting only three crores. I do not
know why this figure is being pursued by our
honourable Finance Minister. He knows
pretty well that this amount of three crores
would not be sufficient. It would be
sufficient for what? It would be sufficient
only to pay the salaries to the Class III and
Class IV staff. Therefore, Sir, I say that a
great injustice has been done in this regard.

Then, Sir, there is another thing that we
are expecting and that is the second mine cut
at Neyveli and, if that is conceded, definitely
the power problem as far as Tamil Nadu is
concerned can be completely solved. But that
is not going to come.

Then, Sir, the super thermal plant in
Neyveli has also been shelved.
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When we speak about these things, we are
being misunderstood as separatists. And
when we compare these Bokaro, Bhilai and
other plants with Tamil Nadu, immediately
we are considered to be secessionist and
separatist forces, and, therefore, we are not
taken into consideration at all. And, here, Sir,
the hon. Finance Minister, with all his
goodness, rfes helped the wealthy people. I
may tell him, Sir. that the wealthy people of
this country are not going to return his noble
treatment. You are going to see this next year
when you present the Budget. I think, the
hon. Mr. Subramaniam will present the
Budget next year also. He is going to see that
because of these concessions shown to the
wealthy people, they are not going to turn a
new leaf and pay the taxes to the
Government. They are not going to pay the
amount, and you will see it. For sales-fax
they have Chartered Accountants who
prepare their accounts, at every stage they
have accountants who prepare their accounts,
in such a manner that they have not to pay
any tax. The Government should take
stringent measures. I would say that the
uneducated people pay their taxes all right.
But the educated people are not paying the
amount. Then, what are the sources from
where we can collect? I can tell you, Sir, that
there are doctors who are having very good
Practice, but no income-tax is paid by these
doctors. Private dispensaries are being run by
big doctors, famous doctors. Are they paying
the income-tax correctly? I do not know if
there are any lawyer friends here But how
many lawyers are there who are earning a lot
of money but who are not paying income-
tax? Therefore, you will see, Sir, that
uneducated people, poor people, are paying
the income-tax all right. But educated people,
learned people, who know everything about
budgeting in this country, about wealth in
this country, do not pay it. The Government
should take effective measures to collect this
amount. The reduction in wealth-tax and
other things are going to help them only.
How, according to the Wanchoo Committee
Report, five thousand crores of black money
would be lying with these people? These
people should never be shown airy mercy,
and that even when there is emergency here.
For the past 25 years, what were these people
doing? What was the wealth of Tata before
Independence? What is the
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wealth of Tata today, or of Birla or Dalmia
or the hundred families which have been
mentioned by the Monopolies
Commission? Were they paying the
income-tax all right? If they have been
paying income-tax all right, then how are
they getting so much of wealth—Rs. 5000
crores or Rs. 6000 crores black money in
this country? Are we to show mercy to
these people? Of course, the hon. Mr
Subramaniam has been very noble
towards thern™ But, as I said earlier they
are not going to return that nobility
correctly. They are not going to pay you
any tax.

Therefore, these Budget proposals are
likely to hit the common people, ordinary
people, poor pensioners, who are rotting in
the streets like beggars..:{Time Bell). If the
Government gives an assurance to these
people that whatever has been recommended
by the Pay Commission will be
implemented—and the Government can do
it, because they have got a majority—they
will do good to the poor people.

Therefore, Sir, as far as this Budget is
concerned, this is an attack on the ordinary
people.  Sir, I saw in the newspapers.the
tax-evaders welcoming this Budget. Tax-
evaders welcomed this Budget; wealthy
people welcomed this Budget, and not by a
clerk in the post office or in the Secretariat.
They have not welcomed this Budget.
Therefore, Sir, this is not a people's Budget.
This is Kubera's budget. Of course, 1
do not want to say but it has to be seen,
because of the tax concessions given, whe-
ther these people will pay the taxes correctly.
Sir, if the Government are a little bit strin-
gert and a little bit stronger, there are
sources from where they can collect income-
tax. And I would say that the educated
people in this country are the people who are
evading the income-tax, and they are not
paying their taxes correctly. These doctors
and lawyers and these people who are run-
ning the nursing homes, and these lodges,
and if they are touched by the hon. Finance
Minister, definitely we will get the amount
that you want, and we can definitely use it
for the 20-point programme. Not only that,
we can even simply feed the pensioners and
the Government employees. Therefore,
Sir, I oppose this impounding of dear-ncss
allowance. As an accountant, the hon.

Minister who hails from Tamil Nadu, has

how cunningly done this. He is not going to
touch that amount. He is impounding it for
one more year. This collection will go to the
people and, therefore, he is not touching it.
He has very carefully done it. Because he
comes from the South, I must give him
praise. Sir, this impounding should not be
there. The Government employees are not
able to make their both ends meet.

Sir, on what items the concessions are-
given? On refrigerators and then on cars.
Who are the owners of these manufacturing
organisations? They are the Tatas, the Birlas
and the Dalmias. The Secretariat clerk has
no money. Whom this concession is going to
help? This is going to help the people who
are already wealthy. And what are the
concessions for the ordinary people in this
Budget? Nil. The concessions are,
withholding of some pension, impounding of
dearness allowance and all these things.
Therefore, 1 would say that this a Kubera's
Budget. This is not a poor man's Budget. It
has hit the people very strongly and very
heavily when there is emergency in this
country. Thank you, Sir.

SHRI B. RACHAIAH (Karnataka) e« Mr.
Vice-Chairman, Sir, at the outset [ thank you
for calling me to participate in this debate.
Sir, I do not want to take much time of the
House, and I do not want to bore the Members,
also except to say a few words on the Budget
proposals for 1976-77. Sir, the hon.
Finance Minister has rece.ved wide applause
and support both from the public and the hon.
Members from both the Houses for his efforts
in giving , Budget with massive reliefs. Sir,
I must congratulate him for the exercise he has
* done to give a massive outlay for the year
1976-77 which amounts to R, 7553
crores, an increase of nearly 32 per 'cent over
the last year. And this is the highest ncreasc,
ever since Planning started in any one year.
In addition to this, Sir the Budget has special
features in not taxing the public. This is the
Budget with  thereat taxation and with
massive reliefs. It j; both oriented with an
accelerated speed.

Sir, the maximum rate of income-tax has
been reduced from 77 per cent to 66 per
cent. I think this is a very reasonable step
aken in view of the fact that when the
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Scheme was introduced the tax rate made
applicable to them was only 66 per cent
whereas the honest tax-payer was required to
pay 77 per cent. Therefore, the reduction
from 77 per cent to 66 per cent is quite
reasonable and the .honest tax-payer is
satisfied with this reduction.

Sir, the relief given in the wealth taxis also
welcome. But I am surprised to find that the
exemption limit in the case of Hindu
undivided families has been reduced from
Rs. 2 lakhs to Re. 1 lakh. As a corporate
body in the rural areas, I hope the hon.
Minister, Shri Subramaniam, will not want to
see Hindu families separated on account of
the reduction in this exemption limit.
Therefore, I would request him to reconsider
this point once again and see that the original
exemption limit is restored.

Sir, with regard to reliefs given in respect
of cars, T.V. sets and other articles, they are
only going to provide soma relief to the
industry which is in recession. I would
request the hon. Minister to extend this
concession in respect of tyres and tubes to the
actual users after purchase of cars j who
want to replace them. Furthermore, Sir, if
there is any possibility of reducing the price
of petrol, it would be a very welcome thing
and in the interests of car users.

Sir, from the common man's point of view
especially of those living in the rural areas, it
is felt that so far as kerosene is concerned
there has not been any considerable reduction
in its price; on the other hand, they feel that
there has been some increase in its price
because of the paucity of kerosene. There also
I feel that the « hon. minister should see some
way to give relief to the users of kerosene oil.

Sir, so far as the investment scheme of the
industries is concerned, they would ]get
about 25 per cent incentive. The same
concession should be extended so far as the
agricultural investment is concerned. My
friend, Mr. Sultan Singh, was vehemently
urging the hon. Minister for Finance to
extend the same concession with regard to
agricultural investment, particularly if the
farmers want to purchase any agricultural
implements like tractors, power tillers or
harvesters. Apart from
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that, if a farmer wants to start some agro-
based industry like dairy development or
sheep development or poultry development
or some such industry on these lines, we
must encourage them by extending this
concession to them also.

Sir, he has b:en kind enough, to]reduce
some price with regard to phosphate and
DT.ash fertilisers. So far as nitrogenous
fertilizer is concerned, a relief of only R.s.
100 per tonne is given. Sir, a farmer cannot
afford to purchase nitrogenous fertilizer at
the rate of Rs. 1750 per tonne. In the
interests of the larger sections of farmers, he
should consider the question of reducing the
price of nitrogenous fertilizer products to the
original level especially in view of the fact
that a farmer is contributing 42 per cent of
his income to the national exchequer.

In addition to that, Sir, he has been asked
to sell his produce at a very cheap price that
is, cheaper by 25 per cent. That way he has
bsen really making a sacrifice of his income
and, therefore, we have to make good his
loss by giving him more incentives to grow
more for the nation.

Sir, the Indians who are living outside the
country and want to remit their money here,
have been given a concession. It is really a
welcome measure. Tax incentive has also
been given to those Indians living outside if
they want to come back and start industries
here. It is really a very imaginative and a
calculated proposal. I think most of the
Indians who are abroad, will take advantage
of this opportunity and see that our country
is enriched by more industries.

When we think of industries, Sir, I am
reminded of the note which the hon. Minister
has circulated with regard to the integrated
development of the rural areas. Most of the
industries  have been concentrated in the
districts or the State headquarters and we should
form a policy to see that they are dispersed in
rural areas. In order to attract people to start
industries in the rural areas, some more
incentives have to be given.  Such incentives
should be given particularly to industries which
ihc common man.
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Sir, we have been seeing that even the
bread which is the common man's food, is
not sold at a cheaper rate and we have not
made enough efforts to see that the bakeries
are started all over the country so that the
common man gets his bread at a cheaper
rate. An attempt has to be made to see that
the indigenous raw material is made use of.

There are several other industries which
depend on oilseeds, cotton, jute and many
other products. For that, we have to ask the
industrialists to go to the rural areas and
start the industries instead of starting them
in the city areas. For that, they require some
infrastructure, means of communication,
transport and railheads. All these things
come in their way. Therefore, we have to
see that infrastructure is made available for
these people so that they may start new
industries in the rural areas and not
concentrate in the urban area.

Sir, when we look into the Budget figures
of last year, we find that the deficit has gone
up to Rs. 490 crores and this year also it is
expected that there will be a deficit of Rs.
320 crores. Eveiy year, Sir, there are some
unforeseen incidents and some unavoidable
expenditure has to be incurred. Therefore,
the Budget proposal is always approximate.
In actuality, we see that the expenditure
increases and revenue receipts are also
considerably less. Therefore, our attempt
should be to,increase the efficiency. Unless it
is increased, we cannot recover the taxes
with confidence. Therefore, in addition to the
concessions shown to the industrialists,
individuals and the business people, we have
to continue the raids which we started. The
raids should not be slackened. Unless this
strictness is there, many of these people
would not some forward for voluntary
disclosures. Therefore, that has to be
continued on the one side and the confidence
reposed on the individuals and industrialists
has to continue for one more year. Then we
should see the performance and see how they
respond to the Government's faith and
confidence.

Sir, there is no tax on expenditure. The
industrialists are expected to reinvest their
profits and start further industries. There
should be some tax on the expenditure and a
limit should be imposed so that they may not
misuse it for personal luxuries.

[23 MAR. 1976]

1976-77 222

Sir, I have one or two suggestions to
make for the consideration of the hon.
Minister of Finance.

One is in regard to the interest rates
charged by the banks. Only a few weeks
back, the Reserve Bank of India reduced the
rates from 18 percent to 16J- per cent. Even
this is not commensurate with the interest
the depositors are getting. Therefore, this
should be reduced still further to benefit the
middle-class and the needy people. The
traditional way of taking loans from the
moneylenders has come to an end. People
have to depend on the cooperative societies
or the regional rural banks which have been
opened recently. But there is a large gap
between their requirements and the
availability. Therefore, the interest rates
should be reduced. We should also think of
licensing people for len'ding mjjney till there is
enough number of regional rural banks.
Otherwise, the rural people would be put to
great difficulties.

Then, Sir, I have one or two suggestions
to make. One is, the provident fund rate
should be increased by one per cent in
regard to every wage-earner. There should
be a compulsory saving by every person to
the extent of 10 per cent of his income. We
should also increase the age limit for
marriage to curb the population explosion.
This is a practical way to solve this
problem.

We should also work out schemes for crop
insurance and insurance for the livestock. If
we have such schemes, farmers would feel
secure. Sir, we have recently imposed a
ceiling on vacant urban land. But we have
not imposed similar restrictions in regard to
urban buildings. People can have any
number of buildings without being taxed.
Perhaps, the hon. Finance Minister thinks
that this is within the purview of the States.
It is allright if the States are going to do it. If
they have no jurisdiction according to the
provisions of the Constitution, I would
request the hon. Minister to see that they are
taxed.

The price support scheme in regard to the
agriculturists should be continued. We should
also have a scheme of job security for the rural
population, particularly in I regard to the ex-
bonded labourers. They are finding it difficult
to get jobs. Therefore,
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[SVi B. Rachaiah] schemes have to be
formulated in this direction. They can be
rehabilitated with the help of a common fund
financed by the Centre and the States. With
these words, I once again congratulate the
Finance Minister for his bold, imaginative
and balanced Budget.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA) : I would like to
inform the House that discussion on the
Budget would continue tomorrow. The hon.
Finance Minister would reply to the debate
on the 25th March, immediately the
Question Hour.

MESSAGE FROM THE LOK SABHA
The Appropriation (Vote on Account)
Bill, 1976

SECRETARY-GENERAL : Sir, I have to
report to the House the following message
received from the Lok Sabha signed by the
Secretary-General of the Lok Sabha :

15RSS/76—G.I.P.F
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"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith the
Appropriation (Vote on Account) Bill,
1976 as passed by Lok Sabha at its sitting
held on the 23rd March, 1976.

The Speaker has certified that this Bill
is a Money Bill within the meaning of
article 110 of the Constitution of India."

Sir, I lay the Bill on the Table.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA) : The House stands
adjourned till 11 A.M. tomorrow.

The House then adjourned at
thirty-six minutes past live of the
clock till eleven of the clock on
Wednesday, the 24th March, 1976.



